a119

13.02 hrs,
PUBLIC ACCOUNTS COMMITTEE
ForRTy-THIRD REXPORT

Shri Morarka (Jhunjhunu): I beg
to prescnt the Forty-third Report of
the Public Accounts Committee on
Appropriation Accounts (P.&T.),
1963-64 and Audit Report (P.&T.),
19485,

13.02¢ hrs,

MOTION ON THE PRESIDENT'S
ADDRESS—contd.

Mr. Speaker: Further considera-
tion of the motion of thanks on the
President’s Address, together with
amendments moved thereon. Shri
Omkar Singh to continue his speech.

Shri Harl Vishnu Kamath (Hos-
hangabad): Sir, before the debate is
resumel, I wish to point out one
thing.  Yesterday, you are aware,
when the debate was in  progress,
the Treasury Benches were vacant,
and not a single Minister was pre-
sent, not a single Cabinet Minister
was present,

Mr, Speaker: | have told them,

Shri Hari Vishnu Kamath: I would
suggest a remedy. If not even a
single Cabinet Minister is present on
the treasury Benches, 1 suggest that
the time taken to summon Cabinet
Ministers to the Treasury Benches
should be debited to the Congress
party’s account. Otherwise, parlia-
mentary democracy cannot function

Mr, Speaker: Order, order. 1 have
already saij that I have brought this
matter to their notice.

Shri Hari Vishnu
they are incorrigible.
ot dlerc fog (=) :  werwm
oW, ¥ F @0 gwew ¥ ok F

Kamath: But
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frdz w7 g7 Wt | o famfed ¥ @
ag Wl frAgT w0 8, weIq wEw,
ogE 3 f §wR 7 a9 afk-
T oY q@rE  JEY AW BT AN
i@ WIar fer & A
q¥ w¥ o ek ot ¥ qE wRi
|y ag favig T 5 gr o I @
TEAT gAY A & AT @ awy ) Fead
Tq A A ¢ 5 3w AT yEmd )
wawr gk fo e #T awar §
AfT T AT & &Y T A @
T A ged | T fFar TR aa g
war ¥ fod arg &% & fod 9@
Y N qfeqreY &, ag aga erfawron Y
&1 T WY g g FTRAT Wfeq
TF F1F § A F AgEend
TedAT qAT 1@, g frE) Wt ae Ifw
gl § o Tad da) ga ey wk
fe fagy wod &1 IR WY A @
@R

arr g & fawm & Qe
FEe ¥ FgIw A oWEAT 9of e
W ¥ A s s wmdava
wWE ey w1 @ oW g
e g@ =N @ O am ww
few wl% ¥ <am oF faam
gac fawmm ® agam T2, wR
WIM TEA W@, at edewan
TR fredr qedft s qa) wmw 18
a9 & qUaT ofY g @y R
o1 @ § AR T T wTor AN
g " s WY wem Afe &
¥ §IT § AT R H oqwr A
T T ant 93 wuA foig v @
g f5s g fedram WY =
7T W w9y N O®T e gEY
T # T  d1 T aw §amwR
& fowml & s fod § ca et
® WA W N e ot @
o gw gEt ¥ agnm a1 fawR
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[ wivw fe)

'® U v § wwTIE Wl W@
@

wra € w1 § ag W fAT
& osrar § 5o afe
v QYT A AT AT @Y,
§ Fo g7 @d £41 ) =g o
g7 @< g1 P, IHT IoAT WW
aff foar awr &0 TR Ay gl
guAr oforEr q@m SOw dvogw
o Sl &) A Jeawr W] arfes
frar & a swAd ¥, e
T gH w9 S H oW wiew
A A g Agd, g€
Y W, WO 9T Y W)
ST AT, 99§ g AMH F
gfaard Y @Y 1 =g W fow o lF
¥ T fRvl N gaf ) w’d w
o1 73 § WX I7% AfeF I aY Tl
@ gEWRamw AN A gw
& THF TN WES §, AT F A
YR ANKTWET A AT A 1w
w Tgx Aw & aftwdY Frfe & o
AT 9T, WR g W) €W feew
¥ fuwr whad s 9@, @
& sz ooty a1 wA o, aifw
WWT W91 4 THW W, ¥ 7
qad {F ag GTETFT AGT &, AW
W W F g} WWICH 5T g &9
0 s sy aq F qE B SR e
am & fgae ¥ oSER <wd
@ fE oar ¥ ar s
&) 98 IeaTg WK AT faet g
cafed a7 gwt ¥w ® fa¥r sgo
gfrw &

@ M, geaw Wy, @ fAR-

w W fear o fy 9 ST -
W o @ g A W Wi #
@t @w W WA G wEEEa
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ok Wk oY g W e A
SF T TIH WO WTH Ml
SR w0 oA @ fosw @
g A F@ @A, @
Wt WYt A WO wEw qw e
FLEH TR T OE &
ar) Jwr fe foey feqt diw R
g X wrwAw femr qr ek ww
Faq AT FArd T & Fwreer
RN g zw gf @R W oW
it afs gt W oww A X
faw fexdr &1 W & & fomr @,
I T W AOE A A qiy §
X T TERE W ar ¥ famm
* gy w1 T ol wwd g fw
W SR AT WTga & AT At €A, Ty
s WIT ¥ T | wiad Fe
oy fRdgs oo argaT g qew-
o AT ufe o § omr

wrq Y @ra www & fa gfa-
me ot # iy &7 & A R T
X FER F T G WO %W
ForT 9z AT AW QT FY
T | SR AT 9 LT A W
WG FT SHEA 98 A 3 '
¥ wgY wor 8 aXHE W 4 HHY gk
Gt & FW I woeTaT wTer g 6
12 9@ &1 wh-n waEtd ¥
Gar wew gt ¢ frewer Al
A faRw #1 W& g1 S A A
@ ari dw § 1w §a-e
W gl g=eEAT wud O ¥
N ﬂ?ﬁ %m%dﬂ %aﬂm
a wweAr agr qiew @ o
2 AT smw & fF e gAY
W@f t Rt &Y s &

4
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& 0 Y qwit € 1w fordy & ag fedei
BT g g fF wwr e ¥
fay g7 O § e dw & WEY
@ G W & www A w R
R ARAERET O § g
&1

8hri Shiv Charan Gupta (Delhi
Badar): Mr. Speaker, Sir, the year
under review is the last year of the
Third Five Year Plan and within the
next few weeks the country will enter
the Fourth Five Year Plan. There is
shortfall in the targets of almost all
the factors. There have been tremen-
dous stresses and strains on the eco-
nomy, administration and the people,
on account of the Chirese aggression
in 1962 and the Pakistani aggressions
last year, Our jawans fought with
eourage and valour; the people faced
the situation with a united will and
solidarity, and the Government gave
a bold, farsighted lead to the country
under the august leadership of the
late-lamented Shri Lal Bahadur
Shastri on the strong edifice built by
the late Pandit Jawaharlal Nehru.
The Tashkent Declaration is in keep-
tng with our foreign policy and our
bonour and dignity, Shri Shastri
showed to thc world that if India
could fight valiantly for its national
honour and integrity, it could equal-
ly rise to the occasion to bring peace
to 600 million people of India and
Pakistan.

Now we are in the midst of seri-
ous challenges. There is the foreign
exchange crisis, fall in agricultural
proiuction, low industrial produc-
tion, rise in prices, the problem to
check growth of monopolies, and
how we should strengthen our de-
fence and streamline our intelligence
secvice.

Besides these problems, there s
the great problem of Plan imple-

PHALGUNA 8, 1887 (SAKA) Address (Motion) 2134

mentation. I regret to say that un-
Iess government pays adeguate at-
tention to this part of the plan, the
results would be none the better,
when we review progress, at the
end of the Fourth Plan. There has
been discussian about this and while
the plans have been formulated, this
problem has always been before the
Government, but unfortunately no-
thing has been done in a substantial
manner; and, we remain where we
are,

At the time of the Third Plan, it
was said that in the present func-
tioning of the administgation, con-
sultation with other authority 1s not
always conflned to broader matters;

instead, it is too frequent and too
concerned with details and, there-
fore, impedes effective  action.

Further it is said that for the craa-
tion of any programme Or project,
the primary ncej is to fix specific
responsibility on the agency can-
cerned and, within it, on particular
individuals, Within defined limits
each individual should be given full
responsibility and with it, the neces-
sary measure of support and trust
If he fails in the discharge of his
responsibility, he should be replaced.
But, so long as he holds the office
with which he is entrusted, he
should accept all its obligations,
and, equally he should be placed in
a position effectively to  discharge
them. Government might have
taken action against those officcrs
who have been charged with cor-
ruption. But I fail to find any ins-
tance where an officer has been
punished for not discharging his
responsibilitics properly.

In this connection, this jgs what
our Vice-President, Dr. Zakir Hus-
sain saij in 1063:

“The present administration has
inherited some of that exclusive
forbidding touch-me-not-ness, some
of that stand-offish sense of
superlority, some of that lack of
symopathetic understanding which
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was associated with the adminis-
trator of the past. It also inherit-
ed, perhaps, some of that lack of
initiative only natural in a cir-
cumstance where points of initia-
tive were mostly occupied by for-
eigner, It also inherited some of
those narrow loyalties of com-
munity and caste and language and
region which could flourish and
grow under foreign rule, for alle-
giance to those narrower loyalties
did not place any higher and lar-
ger loyalties in the jcopardy. These
and similar habits and attitudes
cling to the administrators as re-
.mnants of a past they can never do
too much to shake oft.”

There cannot be a better appraisal
of the situation than what has bcen
done by so eminent a person as Dr.
Zakir Hussain, who is our Vice-
President. It is very essentia] that
this problem is given attention to.
Otherwise, I am afraid this morass
of administration will upset all the
efforts of the government in raising

the standard of this country and
bringing planncd progress to the
people.

Shri D, C, Sharma (Gurdaspur):

What about the Delhi Administra-
tion?

Shri Shiv Charan Gupta: It is none
the better.

It is good that the Administrative
Reforms Commission has been ap-
pointed and no less a person than
Morarjibhai is its Chairman. May 1
ask whether government will not do
anything till the report of that com-
mission is out? There are other
matters which can be attended to
without any difficulty—the fictitious
and chaotic routine procedures of
adminstration.

For instance, there was an instruc-
tion that no paper should remain on
a flle for more than 24 hours. I am
sure if this one instruction is fol-
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lowed, a lot of ineficiency and cor-
ruption will disappear. But for that,
the heads of administration are re-
quired to be very vigilant and
active, Similarly the job as to how
to deal with the public is also im-
portant. Similarly, the supervisory
staff generally sit in their offices and
do not move in the fleld. That is
how our various problems are aggra-
vated rather than solved.

Coming to the
crisis, no doubt a
been appointed for import ubstitu-
tion. I would suggest that immo-
diate steps should be taken to en-
courage import substitution, if we
want that industries in this country
shoulj go on. At prescnt, there is
a great crisis and most of the indus-
tries are nearing closure. Unless
some immediate steps are taken,
there will be difficulty.

foreign-exchange
committee has

I would also request government
to consider whether it is desirable
to import itemsg like stainless steel
and raw cotton and articificial silk
yarn which are required for manu-

facturing luxury items. If in ths
face of the present crisis, it is pro-
posed to import such items at the
cost of other items needed for the

development of the country, we can
easily imagine the results,

Coming to the question of agricul-
tural production, there has been un-
due and harsh criticism of the Food
and Agriculture Minister. Whatever
steps are taken by the government
for 1966-67, it is a patent fact that
our agriculture still depends wupen
nature. The dual responsibility of
the Central Government and the
State Governments docs not allow
the Central Government to do much
in this regard. It is regrettable that
some years ago at the Nagpur Con-
gress session it was decided that
selrvid:> cooperatives should be en-
couraged and developed. But un-
fortunately they could not be deve-
loped to the extent desired, with the
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result that the poor peasant is still
suffering and it is ultimately affect-
ing our agricultural production. I* is
a well-known fact that even a coun-
try like Russia sufferei from tood
shortage, In spite of their mecha-
nised means of cultivation, they
could not produce adoquate food and
they had to depend upon imports
from USA. Similar is the position in
other countries also, But we are not
to be guided by that. We have to
take steps to see that production in
our country increascs.

1 agree that what has happened in
Bengal should not have happened.
Instead of the remedies resorted to
by the West Bongal Government
like repression, they should have
resorted to persuasion. They shculd
not have used bullets, instead of
giving rice to the poor people there.

1 have a report from the Food
Ministry—Review of the Food Situa-
tion. In page four of this report it
is said:

“It is intended under the sche-
me to provide a nutritive diet to

children, nursing and expectant
mothers, the aged and the in-
firm.”

I am sure the Food Minister would
not be unaware of the difficultics of
landless labourers in the villages.
They have no foodgrains there. They
are not proiucing foodgrains them-
selves. They have to depend upon
the open market for mceting their
requirements. When the Food Minis-
ter said that a scheme is sought to
be evolved to provide a nutritive
diet to children, nursing and expec-
tant mothers, the aged and the in-
firm, some positive scheme should
have been evolved to provide food
for the landless labourcrs. Last
year, 1 happened to go to a village
in Uttar Pradesh and I saw that
people were living on sweet pota-
toes, The tolerance of our people
has become proverbial. This thing
cannot go on for a long time, There-
fore, it is essential that these lana-
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less labourers, thyse amsll agricul
turists, who do not produce enough
foodgrains for themselves, are al®
taken care of and some schem®
should be evolved by the Govern
ment to provide food for them a8
otherwige there will be difficulties

Sir, the problem of rise in price
is there. The late Prime Ministes,
Shri La] Bahadur Shastri, and now
our present Primc Minister, Shr.mad
Indira Gandhi, have emphasised
more than once that essential com»
modities should be provided at fafr

price to vulnerable sections of tlm
society—that is, the landless lab-
ourers, the poor people, the lower

and lower miidle-class people, gow
ernment servants etc, I am afraid
nothing substantial has been done
in the last 15 or 18 months in that
connection and the condition of
these people continues to be bad if
neg worse. .

Now, bonus has been declared by
the Government. It is essential, it ip
important to chuck and to assess
whether the bonus scheme given 1o
government servants and others i
sufficient to offset the strain of tim
rise in prices on their meagre wages

I now come to the Fourth Five
Year Plan. 1 would submit that the
hotch-potch policy, loose thinking
and inefficient implementation Wil
not take us any further, Sir, if you
sce the condition of the lanilew
labourers and you see the conditiop
of the 42 per cent cultivators whp
are holding less than one acre and
in the aggregate only 1.2 per cent
of the operated land in this country,
the conditions are very bad thers.
If we want that the conditions of
the rural areas should improve it &
very essential that village industries
should be createj in the rural areag
I should say, from the present re-
cord it is hardly possible to concluge
that the steps so far taken will ercat®
any impact on the economic life of
the rural population. It is nccessary
to define the scope of village smal)-
scale and large industrieg so thst up-
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due competition may be avoided and
i is clearly known what industries
are to be established in different
sections,

I we wish to establish a self-re-
Mant and self-contained village com-
munity it is necessary to ensure a
balanced relationship betwcen the
organised private sgector of non-
agricultural industries and the wil-
lages, between mechanized and lab-
our intensive industries and Det-
ween the town oriented industrial
aconomy in general and 'hic village
orientu | decentralized econolny.
Whatlever we may talk of improving
the lot of the poor people, 1t 18 not

going to improve unless some de-
finite steps are taken by the Cov-
ernmeat in that direction,

We have been thinking and we

have been aiming at a mixed econo-
my. Thcre was no harm in  that.
Perhapa in the last 15 or 17 years it
was esseatial for our country to take
everybody with us in thc mass up-
surge for developing our country and
for having a resurgent India. But to-
day we have to make appraisal of
the whole  situation, of what has
Rappened in this country in the
last 18 or 17 years. When we make
shat appraisal we have (0 come to
this conclusion that unless there is
rural industrialisation, uuless the
Government takcs proper steps to
incrense and give necessary  sale-
guards to rural industries and rural
economy, it will not be possible to
achicve the desired results. What
th: Congress President said at  the
Jaipur Congress Session is  unpor-
sant. This is what he sad:

“It is eleven years since we
clearly and unequivocally accept-
ed socialism as our goal. We
have to accelerate our efforts at

- achieving our declared objectives.
Qur development during  this
prrind has no doubt heen signi-

* ficant. But it has not succeeded in
lessening, let alone removing, the
disparity between the ricn and
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the poor. On one side we see an
affluent class indulging in cons-
picuous spending. On the other
side, we see masses of people
living in misery and squalor, We
see production getting more and
more oriented to luxury items in-
stead of to the necessities of the
common man.”

He suggested certain measures also.
He suggested a number of consumer
industries, with a view to influencing
the price level, to be established by
the Government. He suggested that
no second licence for an industrial
undertaking should be given to the
same party or group unless the first
licence has been implemented. He
also suggested thut with a view to
increasing the tempo of production
licensing may be dispensed with in
respect of industries which do not
require any foreign exchange either
for capital goods or for raw mate-
rials. He said that this will encourage
entrepreneurs to design and fabricate
capital goods ang utilise local mate-
rials for manufacture, The objective
of improving indigenous technclogy
and achieving import substitution wi!l
receive a great impetus by such libe-
ralisation of the policy of licensing.

I have to submit in this connection
only one thing. The hon. Law Minis-
ter, Sh-i Pathnk, the other day, dur-
ing the Question Heur, said that the
Government will take time to decide
even about the interim measures on
the report of the Monopoly Commis-
sion. It is most painful. This question
of the Monopoly Commission, this
question of concentration of wealth
hns been going on for the last
several  years in this country.
This august House hag been agl-
tating about it. ‘This countrv has
been showing concern about it
I thourht that by this t*me the Gov-
ernment should have deeided. though
not an the lonao-te'm measuree.  at
least on the short-trrm mensures. It
is regrettable that the Goverymeme
has nnt taken any decision even srewe
interim measures.
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1328 hrs.

[Mr. DePUTY-SPEAKER in the Chair]

1 have to say only one word about
the national emergency. Hon. Mem-
be:s from the Opposition said that the
emergency should be lifted. Perhaps,
there is not so much need for the
emergency at present. But, Sir, when
hon. Members from the Opposition
were saying something about riots in
Benga!, something about repressive
measures by the police there. I want
to know from them one thing. What
has huppened in the Bengal Assem-
bly? Is that the way how we should
function our democracy in this coun-
try? It would have bLeen better if,
while condemning the Government
for their repressive measures, the
Opposition had <ome forward to con-
demn those who created riotous scenes
in the Bengal Assembly and did not
allow the Finance Minister of Bengal
to read his Budget Speech.

Sir, the new Prime Minister, Shri-
mati Indira Gandhi has taken over
the reins of the country only recently.
She is an accred:ited leader. She
knows her responsibility. She is not
new to us, I hope with our heritage,
with the legacy which we have bor-
rowed from Pandit Jawaharlal Nehru
and Shastriji, she will follow the same
lead and take this country from
strides to strides and the country will
progress under her august leadership.

With these words I support the
mot'on of Thanks.

ot 0 o wg (@itT)
IMeAR FEIRY, Tevfr @ ¥ ogw
afwar § 5§ faugt o7 gww T
g 1 IFR T N Fwemnt T
I frar § W1 3% g ¥
= g wwra o fzR g 3eERY
ATy frafa g ot S TTeT @)
Teenfy o & fog, aife Fror & o
WA Zrfaw w9 &, ag T qr
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fr g fave) wifia & vqoar o
o g aam wwiee femm g
I w7 @ o mifia on wed fawmy,
safy o gl @O o ® sy
¥ faq wraws ¢ 1 oY wifia wY
wqiet & fag OF gang fad § fom av
fawi wvAT A QYT ugAT g

gt meadr O ud v &
FIT IS Y 99 v nfa-vifa &
W% @ a9 § ) wifa Wik g W
¥t # fafea =€t | % fau & wrowy
TF WA WAAIT Hg7 J1AT ¥ A0
£ 1 waar agT A v i afe g
wifia & g=u1 § a1 g qmE W
T %7 3 g ot aw gt & @
o @l gfr & @@ 9w & oy
afg

st agefa ot ¥ vy g foafe
FH GWAT QORI W &
fammadr ifqmtl & 7 sy g Wi
g WEATd &1 a1 ¥ §WA o,
at fag¥ gg aml § qvaar @ faare
g, {Mar Wi umT & aw g,
farmon A eI & T 9T W
W gEng deq gar 1 aosfa @
g T qUNE s ¥ wiww &
@y

“Our Government will continue
to work for peace in the world
Peace is essential fcr ocur own
deve.opment and prosiess and for
the wrll-being of &.. propies. To
this and, we shall strive to stren-
gthen international co-operation,
based on the principles of peace-
ful co-existence, non-interference
in the internal affairs of others,
nor-alignment whi'ch implies free-
dom to judge issues on their
merits and, above all, the aban-
donment of the use of force to
settle disputes.”
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[ wo fito e

wegafa € & g fOUME W @A X
&R aga v fe e fem
fFar MIT favre 5% F a1 NN W
¥ 7z wran fiF g aifre agefy
@ 3 fag Fr-gfomda = AR faar
& Tar 3a% fag gk yagd wee Ha
enffa 4fra JargEeT AE 7 W1 A
fear a1 1 T wq¥ faer wTRATEY
€& By wifig oY gar A gk 8,
Qar ¥ e § 0 W g g
& o @ Sl & oo § 1w g
g AT T ¢ % Juck of spiritual
element in the process of cxecution
T ® ¥ & X FA A
urenifers aAT ¥ wwrr ¥
v ) @ ¥ ) e T weE
® 91T WY gaT A & fafae & AT
T FTAT ML E 6 9w 9% @Y
qertfors FTatal @1 qF @
A TATI A} q@ T Wiy ag-haw
& & qgq { @ I L

Qe RTaA qren ;. afew arsar-
frr et A Exw dmw A . ..

@ wo fwo wpm : wrsmforn
™ & o afed | wrnfew TR
QT € Ofrw AR 1 @)
fr W @A ® gER @
L W & T & Wi A fxw
qTg FTAT IR, AR & o Ao giw
€ frqre § my T QY AN T ary,
@ w261 W1 263 WY awE &
TTET €TV AT AT CEATE

“Spiritual workers have to re-

deem the world from the throes
of imagined duality by bringing

home to people the Truth of the
anity of all lite.”

&8 wemer I ari e ey §
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“You have to win people to the
life of truth, they cannot be
coerced into spirituality. It is not
enough that you should have
friendliness and goodwill in your
hearts; to succeed in your work,
you have to bring home to others
the conviction that you are help-
ing them to redeem themselves
from bondage and suffering and
to realize the highest to which
they are heirs. There is no other
way to help them to spiritual
frecedom and enlightenment.”

awTifa off, s § ag qfvdy aw W
T &, wiwqer &¢-3ram a1 wmETT g
@ O ) 3 & q g T Ay
AN waiEr gEdeS W, a1 far &
WA SFE, W R ARF & A@H
wrewt 9X TwAfa ® §EEr @ Wi
wftF W ¥ "o AnET dg
T F I A FT AT R WA
oy & § W@ aY ag faveg @ e
g URufT WERT T @ w1
€17 91 383 g7 59 AW & OF wifa-
w7 feor @ favr # warfa €
T |RAT |

wi & ag Fga1 AwaT § fr ww
W wfgar & gy widr off ¥ fow
€T aww #7 girk &1 4 q wa
AN OF A T F AT AT F WA R
o7 & T N Y TEY & A X A
¥ W W TFT TR §, W A
weitaar & are fare 30

wa ¥ & wgm fe g M fag
o HZIT ¥T 300 GrETAT F frww
i 18-1-67 ) T | W AWAN
wfezae ¥ atx ax wamn At afen
& Mfax fag ot AT & wrw Wi
I fawrd 6 sy W AW Xy
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o AT A Fr=y wnE @ IE ARG
W AT B & & § 7A@ X0 )
€9 W TaAAT #1 A9 faAR W@ w3
& 9T & gHA @ A wf@ )
€ wedl & ;o A Ugufa o &
afeey § W K & 7 FaT g

Shri Daji (Indore): Mr. Deputy-
Speaker, Sir, the President's Address,

as a reflection of Government's policy,
I am constrained to observe, is most
uninspiring and insipid. It reflects a
lamentable poverty of thinking on the
part of the Treasury Benches and
paralysis of action following there-
from.

It we survey the national scene,
what are the most important subjects
or phenomena that we find today?
I venture to submit that the present
situation is fraught with a growing
economic crisis and a deepening poli-
tical myopia and 1 will try to deal
with these two points briefly during
the time I have at my disposal.

Is the President’s Address reflect-
ing the Government's thinking? Does
it show any awareness of these two
important dangers that today work on
the political horizon of our country.
1 venture to submit that it seeks to
close its eye just as . . .

Shri Kashi Ram Gupta (Alwar):
Sir, on a point of order. There is
no quorum in the House.

Mr. Deputy-Speaker: The bell is
being rung. . . Now there is quorum.
The quorum should be maintained. It
{s just the beginning of the day.

8hrl Daji: Sir, if we survey the
economic scene, I will only recall the
statement of no less a person than the
President of the Congress. He has
recently said that the economic crisis
is a greater danger then any danger
to our bo~ders. What is that economic
crisis? 1 submit, the biggest crisis
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today is, on the one hand, 60 million
people condemned to famine cond»
tons and, on the other, 60 handful of
families controlling the total wealth
of the country. There has been »
revolt even by the Monopolies Com
mission and a report of the Mahlp»
nobis Committee. And what does the
Government seek to do about it? The
Mahlanobis Committee wus appointca
on the eve of the Third Five Year
Plan, when we were discussing the
third Five Year Plan and it was sup-
posed to guide us during the Third
Five Year Plan. The Muhlanobis Com-
mittee sat for years and years and
when it submitted its report, ths
Government appointed another com-

mittee. Now that committce has
submitted its report and the Gow
ernment has appointeq a third

secretariat-level committee. We were
promised by the Finance Minister
that when the secretariat-level com-
mittee submits its report there will
be a high-power committee. Then
there will be legislation before Parlis-
ment and there will be a Joint Select
Committee by which time Parliament’s
life will be over vad a new Parliamens
will come into being. In any case, &8
definitely shows that the Government
has no intention of bringing about »
re-orientation of its economic policies
in its Budgets because by that timw
certainly the labours of the secro-
tariat-level committee and the high
power committee are not likely to be
completed.

As long as we do not solve this pro-
blem, the crores of rupees that we are
spending on planning, if they are go-
ing to fatten and batten the Tatas
and Birlas, we are not going to solve
any economic problem that faces the
country.

Shri Shinkre (Marmagoa): What 1s
your remedy?

Shri Daji: The Planning Commi»>
sion has surveyed the Third Five Year
Plan and having surveyed the Third
Five Year Plan in a recent study 3
has found that there are scrious
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shortfalls in the various sectors. There
are shortfalls in steel because the
Americang did not give us Bokaro in
time; there wre shortfalls in fertilisers
kecause the private sector did not
carry out its commitments; there are
shortfalls in cement because the pri-
vate sector blackmailed you; there
are shortfalls in soda ash because the
private sector wants to charge too
high a price—al] this has been given
in a report of the Planning Commis-
sion. And what do we propose to do
about it? The President’'s Address
chooses to keep mum. It is the case
of a housewife who closes her eyes
when the cat is lapping up the milk
thinking that by closing her eyes ghe
does not see the cat lapping up the
milk and, therefore, the milk is not
being lapped up. That will not solve
the problem,

Let us tauke the case of fertilisers—
a most shameful surrender to foreign
and Indian monopoly interests, com-
plete sell-out of the national interest
by Shri Subramaniam on his visit to
‘the USA in the case of the fertiliser
deal. We give a blank cheque. Ags the
Congress President himself said, it has
given a carte blanche to private inte-
rests to charge looting prices for
fertilisers,

What happened in the case of
cement? The privete sector black-
mailed you saying, “Till you give us
a price rise, we wil] not give you a
cement factory”. They held back the
cement factory during the Third Five
Year Plan and ultimately forced you
to give a price rise in cement. Only
now they are promising new cement
factories in the Fourth Plan.

That is not all. Has the Government
1=arnt these lessons? No, Sir, Now
even the agricultural sector is being
handed aver to the private sector and
we have the spectacle, the shameful
spectacle, of a big seed farm being
given to the Birlas in Punjab against
which voices have been raised not
only from the Opposition but even
from the Congress side.
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Shri Vasudevan Nair (Ambala-
puzha): They are going to have one
more in Rajasthan.

Shri Daji: And they are going to
have one more in Rajasthan. Shri
Asoka Mehta, the newly appointed
Minister spoke some hurting words
at Saugor University, not for bank
natjonalisation but only for increased
credit controls; but when questioned
in Parliament, like a coy maiden, he
retracted even from this and said that
it was only idealism being spoken te
students. A minister of Cabinet rank
talking about some more control on
banks and industry has to retrace his
steps because the big business press
mounted an offensive even on this
halting statement. In the face of this
big business offensive we expected
the President's Address to chart out
very boldly and courageously the
only path that can lift India out of
the economic morass, the path of im-
creased socialism. Our evils flow not
because we have too much of socia-
lism but because we have too little
of socialism. The remedy of the
evils lies not in decreasing the dose
of socialism but in increasing the dose
of socialism. The public sector may
be inecfficiently managed sometimes;
but that does not do away with the
fact that the private sector is more
mismanaged. The only reason why
we often hear about the public sertor
mismaragement is because we dis-
cuss it in Parliament. How many
mills are being closed on account of
tismanagement? What happened to
the Indu Group of mills in Bombay?
The Government rectified the remedy,
handed the mills back to the same
owners and after four years the same
crisis has repeated itself. The Gov-
ernment, through the words of Shri
Manubhai Shah in the House. pleaded
helplessness. The Govermment is
being reduced to the task of a cycle
repair shop. The cycle is puntured by
the industrialists. the Government
repairs it under the Industries (Deve-
lopment and Regulation) Act, hands
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it back to the industrialists for punc-
turing it again and bringing it back
to the Government after puncturing
it. Is this the way out of the morass?
With all my respect to the late Prime
Minister, who had great victories on
the battle front and on the peace
front, I say that on the economic front
the accepted national policies have
slowly but surely been eroded and
dungerously eroded. Unless the trend
is reversed, I dare say, we arc not on
the crossroads but we are on the brink
of ruin and a dark future. And the
President's Address does not give any
hope of a new policy or u new look
1o the old policies!

Then, there are famine conditions
and what have we done about them?
The Government says that six crores
are facing a famine and we are still
guided by the «ald British Famine
Code. In my State, Madhya Pradesh
from where I come, with this high
cost of living a famine relief worker
is given 90 paise a day and that also
after he is forced to purchase a bidi
bundle of 20 paise manufa:tured by
an advasi society; the net amount he
is given is 70 paise. Is 70 paise the
relief that you give? Is it sufficient?
For 60 million people suffering under
famine, you have handed over to them
a sum which is not equal to 30 paise
a month. That is the reliet given on
an average.... (Interruption) and
having done this duty we are asking
the children of schools in Italy and
Holland to collect lunch coupons for
the starving Indians. Church bells
are ringing as never before in the
century to collect lunch coupons for
starving Indfans. It is a matter of
degradation and shame. Is it not suff-
cient for this Minister of famine,
failure and futilities to debase him-
self? But he wants the entire mation
to become a nation of beggars collect-
ing lunch coupons from children of
Italy and Holland. 1f we go to Con-
naught Place to Hote! Gaylord, Volga
or Laguna, do we see any signs of
femine in this country? Have we all
contributed to famine relief in the
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country that we should urge school-
children of Italy and Holland {o com-
tribute lunch coupons? Have we any
vestige of shame left? Have we any
vestige of national prestige left” Are
we to be degraded to this extent?

This is the question and faced with
this question the Government wanis
to screen ils own abject failures by
painting a dismal picture and issuing
appeals to U Thant, Shri Sen of the

Shri Hari Vishnu Kamath: And the
Pope.

Shri Daji: ....and the Pope to bring
relie? to India. This really is beg-
gary. That will not solve your food
problem. What will solve the food
problem? The only thing which can
solve the food problem is the Jand
reforms. The land reforms have been
sabotaged by the Chief Ministers.

Let me now come to a very mmpor-
tant problem of political gcene. What
is our political scene? Our political
scene, I submit, is corroded, above a'l.
by what Mr. Sectalvad has called, a
constitutional dictatorshij which is
ringing in India ever since 1962, Sir,
I will, through you, remind the Gov-
ernment Benches that when Emer-
gency was required, we, the Opposi-
tion, stood as one man and voted for
the proclamation of Emergency. That
was the mora] basis on which alone
Pmergency should be continued in
our country. We did not fail in our
duty, As Laski once pointed out, the
ultmiate sanction of law in e demo-
cratic society is not the stamp of the
legislature but the acceptance of it by
the public opinion. Today, the public
opinion has repcatedly, from all sec-
tions of the public opinion, decried
the continuance of Emergency. Not
only Mr. Setalvad, not only Mr.
Gajendragodkar, not only Mr. Ashok
Sen but everyone, including so many
Congress Members in this House it-
self, have said that Emergency shouM
be revoked. If Parliament is not to
be rendered into an essay in futility
the voice of Purliament has to be
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Beard and Emergency revoked imme-
diately, It is not the right of the
Government to continue to have the
D.LR. powers. Instead, what is done?
#r. Nanda abdicates his powers and
¢a:ls a meeting of the Chief Ministe:s
@sking them, “Should we end Emer-
gency?” and the Chief Ministers say,
SNo”, What has the Statesman to say
gbout it? It says:

“To expect the Chiet Ministers
and the Union Home Minister
voluntarily to give up the arbi-
trary, ungquestioned and unques-
tionable autnority they wield
under the Emergency would be
like expecting a conclave of cardi-
nals to make a collective declara-
tion of atheism or a convention of
tycoons to renouce the progt
motive.” :

If there is to be procurement, who is
to be asked? The Chief Ministers are
to be asked. If they sey, no procure-
ment ig possible, there is no procure-

ment. The Chief Ministers are asked, .

“Should the Emergency be lifted?”
gnd they say, “No” and nothing is
done,

Then, the 1.G.Ps are collected. Mr.
Nanda says, “Use D.LR. only =against
goondas and friends of our enemies.”
The Secretary of the District Congress
Committeer was arrested in Calcutta.
! want to know, is he a goonda or a
friend of the enemy? Under which
category does he fall? Once you give
this instrument to the Police, the first
thing is not the use or the abuse of it,
but the police mentality that you are
I -ceding for the econtinuance of the
D.IR. The incident of the Banaras
Hindu University and the incident in
Bengal:are not an isolated phenome-
.pon. The policemen become embol-
-dened when you give them arbitrary
‘powers. Mr. Sen, the Chief Minister
.¢¥ Bengal, is refusing to give a judi-
-Qal inquiry. He is confessing that the
ghooting was irregular, I do not ex-
pe~t this non-violent Congress Gov-
<z»ment, the non-violent police, to
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avoid any force. But let us accept
this course that if there is shooting,
it there is any death, a judicial in-
quiry should ‘automatically be held.
There shoulq be. a wminimum gua-
rantee given to the citizens of the
country.. The Chief Minister denies
this and he pleads to the charge that
the shooting was irregular unneces~
sary and unjustified. I say nothing
more on the subject.

Mr. Subramaniam, a very able man,
came to the House and said, “What
can I do? I wanted to send rice to
Kerala, But the Chief Ministers of
Madras and Andhra unilaterally dis-
continued the supply of rice to
Kerala,” I wam quoting his own words.
This is happening during the Emer-
gency when the Cenire has powers
to give directions to the States, Who
is ruling the country? It is better that
this Cabinet of Mis. Indira Gandhi
resigns and the Chief Ministers con-
stitute a Council to rule India. The
Chife Minister of Madras can say, “No,
I will not send rice to Kerala” and
the Chie?” Minister of Andhra can
similarly say so and Mr. Subramaniam
can say, “What can I do if unilterally
they discontinue the supply of rice to
Kerala”. Ang hence the people of
Kerala are starved, This is what is
bappening. The Chief Ministers say,
no land reforms and nothing is done
in that direction; they say, no pro-
curement and so there is no procure~
ment,

Sir, today has come, what I call in
cricket parlance, a sixer from the
Chief Minister of Bilar. Some
charges have been submitted against
him, by his colleagueg to the Presi~
dent, of corruption, and the President
wanted a report. To that, the Chief
Minister of Bihar has said, “Who is
the President to ask a report from
me?”, It has appeared in all the
papers. Will some gentlemen tell
this warlord from Bihar and bring
him to his senses? Will the Defence
Minister come to gur aid, to the aid
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of the Cabinet, to the aid of the Presi-
dent, and tell the Bihar Chiet Minister,
“If you do not submit to the authority
of tne President, there ware powers
enough with the people of India, with
the sovereign Parliament, to make
you submit to the will of the P.esi-
dent, will of the Constitution and the
will of Parliament”. Why is this? The
Chier Ministers think they can come
and guther in a conclave at Delni and
hob-nob in the ele:tion of the Prime
Minister and having elected the Prime
Ministe:, they become the Mughals,
the new stalwarts, that rule the coun-
try. This is a new danger on the
political horizon. There is a great
danger of the warlordism of the Chief
Ministers, the warlordism of a few
handful of political persons in the
majority Party, against whose wishes,
it seems, neither the Cabinet nor the
Ministers can take any effective
action. This, 1 submit, is the end of
democracy. [ say, this is the begin-
ning of an end of democracy. Unless
you stop it here and now, the whole
scheme of our Constitution will be
torpedoed and will be endangered.

PHALGUNA 85,

Much has been spoken of the ferti-
liser deal. If there was uny demo-
cracy in the Cong.ess Party, the voice
voiced at Jaipur should have been
enough to sabotage it. After ull, Mr.
Kamaraj has opposed it. I do not
want to go into the again; I
only want to point out one dange-
rous thing. What has Mr. John P.
Lewis, the Chief Aid Administrator
in India done? He has written a
letter to the Government—I will not
read the whole letter though I have
got the full letter but I will only read
8 few lines:

“We are ready to proceed imme-
diately with the ‘negotiation’ of
the loan and in this connectinn
wonld tike to put several ques-
tions s“aut which we would like
to he nsmrad during the process
of nezotiation ™
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Then, further it says:

“While we want to take this
occasion to inform ourselves rather
carerully about the agricultural
expansion programme the Govern-
ment is undertaking, we have no
desire at all to make this ques-
tion-ask.ng-answering process
public. We do not propose that
any of the points raised below be
directly incorporated or reflected
in the loan agreement. I request
only that you give me a side letter
dealing with the indicated sub-
jects.”

Here is a US. diplomat trying to
suggest that a secret agreement be
entered into and here is another
officer of the Government of India
by the name, Mr. Boothalingam, in
his reply saying that this is accepted,
‘that this need not be put in the agree-
ment and that he was giving all the
assurances. And the assurances are
that the fertiliser factories will be
given to the Birlas, namely, Delhi
Cloth Mills project, Kotah, Jalan pro-
ject, Kotah Birla project, Goa, Andhra
Sugars project, Kothagudam, LCI.
project, Kanpur and some other com-
pany at Madras. All these assurances
are given. He says, they need mnot
be published in the negotiations and
let the side agreements be passed. 1
submit, this US. diplomat who is
teaching our Government to enter
into secret agreements is teaching this
Government to flout the sovereignty
of Parliament, the sovereignty of the
people of India as enshrined in our
Constitution. In the name of sove-
reigntv of Parliament, I call upon
this Government to ask the US. Gov-
ernment to {mmediately recall this
gentleman, John Lewis. ...

Shri  Shinkre:
Boothalingam?

What about Mr.

Shri Daji: I am coming to him also.
He should not be allowed to abuse
our hospitality by these secrat deals,
A democratic country does not believe
in secret deals. Whatever deals there
are, let the deals be presented before
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the House and before the public scru-
tiny. Why should Government be shy
of public scrutiny? Why should Gov-
ernment accept this humiliating U.S.
suggestion of entering into secret
agreements? I would like to know
who authorised Mr. Boothalingam to
do so. Either Mr. Boothalingam or
the person who authorised him must
be shown the boot, the democratic
boot, because this country shall not
be ruled in the way in which the US.
Government rules its democratic
country by secret agreements, secret
pacts and secret conclaves.. ..

oY fagme waw (MNar)
ITETN AP, T AT IEEIT ATOT
aary oy € gfe ¥ smaE ofemw
wigdz 4 § vafaw @ & 2aw w
@ w7 @I T afay ) :

Shri Daji: 1 have no objection.
Mr, Deputy-Speaker: Not necessary.

Shri Dajl: Then, there is wanother
thing. We were told in this House
that the Chiet Minister of U.P. has
chosen to keep Rs. 3 crores of Defence
Fund for use in U.P. What is happen-
ing in this country? I would like to
know it. After hearing this, similarly,
the Chiet Minister of Madhya Pradesh
will also like to keep something for
himself. For what purpose is this
Defence Fund collected? The Prime
Minister denied the charge of the
Defence Fund being collected forcibly.
1 will within 10 days—I have not got
the documents just now with me—
show vou a notice issued by the
Madhya Pradesh Government Electri-
clty Board saying, “You dcposit so
much amount in the Defence Fund.
Otherwise, you- electricity connection
will be discontinued from such and
such a datc.” I will produce it to her.
It there is any vestige of honesty in
this Government, the Madhva Pradesh
Goverrment must be castigated for
the issue of such a notice. It is in
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writing. When our people rose so
gloriously for the defence of the
country, why do you require such

force, legal or illegal, direct or indi-
rect, to be used in the raising of the
Defence Fund? And having raised
that, the Chief Minister keeps a por-
tion of it. All these will have to go.
Then they say, ‘voluntary’.

Then 1 come to the question of
political pressure exerted for the aid
given by US. We never object to
receiving aid without strings attached,
from any country.

14 hrs,
Shri Shinkre: Which one is giving?

Shri Daji: No one is giving. Let us
all live or die on our own feet rather
than accepting humiliating conditions
for aid from this country or that
country. The whole nation rose to
the clarion call of the Father of the
Nation to build a Swadeshi movement
and not to pledge our independent
country to this or that country.

Mr. Humphry came and went away.
The Prime Minister says that we have
had goody-goody talks. The U.S.I.S.
issueq a Press note saying that the
Primc Minister of India agreed to
this and to that. And what do we
find? Even the so-cailed satellite of
the United States of America, Mr.
Bhutto had the courage to contradict
that no such talks were held, but our
Government is kceping quiet on such
a humiliating note issued by the
USIS. T would like to know, why.
Even the NATO ally of the USA,
President De Gaulle, has had the
courage to openly say that the
resumption of bombing is bad and
peaceful negotiations are hindered
thereby, but our Government is be-
having in a most queer fashion.

Fven what Mr. Shastri had said,
this Government is not ready to reta-
liate and openly and firmly take a
stand which will enhance the prestige



2147 President’s PHALGUNA 3,
of the country in the council of the
world. All these are verious pres-
sures in which our foreign policy, our
home policy, our accepted national
‘policies are being eroded. It is only
the national policics that are carried
forward to the logical end of socialism
that can take the country out of the
morass in which it has been getting.
If you falter, if you fail, there is no
third way by which this country can
‘be taken out of the difficult crisis
which we ure facing today.

Another point and 1 will have al-
most done. We have heard so much
of talk about corruption and Mr.
Nanda'’s self-rmposed limit is almost
coming to an end. (Interruptions)

Some hom. Members: It is over.

Shri Daji: When Mr, Nanda made
the statement about corruption, I said,
“Mr. Nanda is rushing in where
angels fear to tread”. Our words have
proved too true. We have talked and
talked of corruption till corruption
has become the biggest national pro-
blem. Of course, Mr. Nanda has done
this: he has put corruption on the map
not only of India but ot the world,
but when it came to the question of
taking determined wction against cor-
ruption, he developed cold feet because
he cannot do it, because the warlords
who are interested are holding back,
the warlords would pull him down.
They even tried to pull him down
recently in the new Cabinet muking.
I am not concerned with Mr. Nanda,
X or Y or Z. So far as corruption as
a nationa] phenomenon is concerned,
what have you done? What has the
President to say about it? The Presi-
dent is a great philosopher, he is a
religious man; he has written so many
books, but on this mundane thing of
corruption, he is silent. Can you
solve corruption by keeping silent on
it We have again and again discussed
it here; we have proposed many
things—not this petty Vigilance Com-
mission which has no powers, which
has no courage to discharge its fume-
tions . . .

-
Shri Warler (Trichur): They do not
have even stationery with them.
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Shri Daji: We have asked for
certain concrete steps and guurantees
against corruption, against political
corruption. Even the recommendation
of the Santhanam Committee on poii-
tical corruption remains unimple-
mented; about licensing also, it re-
mains ynimplemcnted. If this is go-
ing to be the fate of the nation under
the new stewardship and as the Piesi-
dent wus pleased to call, under the
youthful generation of frecdom figh-
ters, if this is the scheme of things of
the youthful generation of freedom
fighters, God save us; we have had
enough of the old generation; very
soon we will have enough of the
new generation, As I was say-
ing, we are hanging perilously
on the brink of an ever-thickening
crisis of a veritable political and eco-
nomic precipice. It is yet time; let
us all unite—all honest men, all per-
sons who believe in freedom, who
believe in democracy, who believe in
socialism, who believe in doing our
duty to the teeming millions of the

people, whose name we pledged
during elections and will pledge
again in the forthcoming elec-

tions and from whom we will take
our votes; let us not betray ¢heir
confldence; let us pledge in them and
pledge in the sovereign Pariiament;
otherwise, the democratic institutions
themselves will come into disrepute.
(Interruptions). i

An hon. Member: They are being
brought into disrepute.

Shri Daji; The scenes that we have
seen in some States have sin-e multi-
plied.

In the end, I would say that the
people’s anger is gathering momen-
tum. If the Government thinks that
it can hold back the people’s justified
holy anger by its D.LR, the Govern-
ment is living in a fools’ paradise.
There will be more Keralas, mare
Bengals, more Maharashtrag and
Samyuktha Samitis in the days to
come and any attempt to hold back
the rising tide of people’s anger will
be as futile as the attempt of old King
Canute to stay the waters of the
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ocean. The people of the country will
sweep away the D.LR.,, the Emergency
and also the puppet powers who want
to cling to their powers, to the use of
Emergency and D.LR. and build a
new India, a democratic India, a free
India, a proud India, and not a degrad-
ed begging India, a socialist India and
together we shall march forward to
the glorious destiny that awaits this
great country.

8hri R. Barua (Jorhat): I rise to
support the motion on the Address
given by the President. The Presi-
dent’s Address reviews the uctivities
of the Government and also spells out
how the Government proposes to deal
with the problems facing the country.
In this conncclion, we should take
note of the developments that are
taking place in the Far East outside
India. We cannot be oblivious to the
fact of Chinese build-up on the nor-
thern borders. It has also to be con-
sidered that China, of late, has emerg-
ed as a nuclear power. Therefore, all
these considerations are likely to in-
fluence our thinking both internally
and externally.

In this context, the question of lift-
ing the Emergency has come up. Let
us consider this question of Emergency
in a cool mornent. Till the Tashkent
Declaration was signed, nobody talk-
ed about lifting of the Emergency. It
must be remembered that Emergency
was promulgated at a time when the
Chinese made a massive attack on
India. Since then, the Chinese afti-
tude towards India hs not in any way
improved towards finding out a peace.
ful so'ution. On the contrary it has
worsened; only the other day, on the
16th February, the Defence Minister
made a statement; he has indicated
that the Chinese military build-up on
the northern borders, instead of v-enk-
ening, has largelv increased. In India
there is a considerable section of the
people who have, somehow or cther,
sympathy for the Chinese and for
the Chinese hegemoney spreading
towards the Far East. That be-
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ing the position, should we press
the Government to lift the Emer-
gency at this moment? I, for one,
would have liked the Emergency to
go and normal conditions to be res-
tored so that we could live in a peace-
ful atmosphere, but the climate today
is not such as to press the Govern-
ment to withdraw the Emergency
provisions. But at the same time I
would urge the Government not to
extend the rigours of Defence of India
rules to matters which normal laws
can very well take care of. It is very
unfortunate that a large number of
people are kept under detention under
the provisions of the D.LR. Of course,
if these people are concerned with the
security of the country, they shoula
be under detention so long as the
Emergency exists, but then the Gov-
ernment should make proper scrutiny
of cases so that persons who are not
concerned with the security of the
country are released as quickly as
possible. The question of lifting the
Emergency should not, of couise, be
looked at from sentimental grounds.

It is unfortunate that, for the last
three years, the Emergency has con-
tinued and we have not been able to
find out a settlement similar to Tash-
kent Declaration so far as Chinese are
concerned, We |pok forward to the
day when it will be possible for India
to find an honourable solution in a
peaceful way with regard to China
too because China happens to be our
neighbour. But all the same it is not
the time when we should talk so
loudly about lifting of Ewmergency.

Then, I come to the Tashkent Dec-
laration, During the last eighteen
years, Pakistan and India had passed
through a period in which we had
only bitterness, irritation, and confiict,
and at times we lost sight of the
human values too. For the first time,
the Tashkent Declaration hag taken
us to a position in which we can
breathe something like a free air, and
we can look forward to the day when
we shall be able to resolve all our
disputes with Pakistan in a peaceful
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manner. In that sense it is a magni-
ficent piece of document which these
600 million people both in Pakistan
and India, I believe, will honour, This
is not just a document to resolve our
political differences but it also opens
up new avenues and new vistas so
that we can talk about our economic
relationship also, for, after all, India
and Pakistan are both economically
so backward. Unless we forge some
united policy in the field of economy
it will not be possible to go ahead.
Therefore, along with our discussions
about the political matters, our Gov-
ernment should also think of ways
and means which our economi:
relationship can be adjusted,

It is unfortunate that the trade
between India and Pakistan which
was much larger in the beginning had
declined recently, ‘This decline of
the trade between India and Pakistan
indicates that we were indulging in
mutual competition, in things which
could have been procured by one
country from the other; and if we had
done so, we could have diverted our
resources to developing something
else. But we did not do so. On the
contrary, we wanted to be self-suffi-
cient at least in a spirit of competition;
that is why the economy of both
countries has suff:red. It has also
led to the foreig. exchange crisis to
a large extent. For instance, we
could have obtained jute in a large
measure from Pakistan and we could
have developed our other industries
here, but instead because of our con-
flict we had to try also for jute pro-
duction, whereas inst:ad of producing
jute, we could have diverted our
resources to production of food crops.
I hope that after the Tashkent Decla-
ration, all these thines would be
looked into in the proper perspective.

Coming to food and agriculture, 1
shoulq say that the malady is so basic
that the burning of buscs and the
shooting of people is not going to
take us nearer solution in any way.
Recently we have come across agita-
tions in Kerala and West Bengal, but
the entire emphasis is on the distri-
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butive aspect of food. Some peopie
ask why they should get only so many
grammes of rice whereas the people
in Andhra Pradesh were getting
much more.  Therefore, the whole
attention seems to be on the distri-
butive aspect of food. As I have said,
the problem is so basic that it cannot
be tackled in this way. After all, we
have to look to the land availability
also. India’s per capita land availa-
bility is only 1.84 acres, whereas in
USA it is 12.8 acres, and in the USSR
it is 26.5 acres. D:, D. E. Baker in
World Food Survey estimates that
1.8 acres are necessary for producing
adequate diet at a minimum cost with
less of cereals and more of milk, fish,
poultry etc. In that context, how is
it possible to increase food production
by merely talking of putting in more
fertilisers, creating more irrigation
potential but Ignoring the overall
thing, namely the production of subsi-
diary foods? During the last eighteen
years, no attempt worth the name has
been made to diversify food produe-
tion and get subsidlary fnods produced
like fish, milk, poultry etc.

Another aspect is that nearly 70
per cent of our agricultural workers
live on a submarginal s-ale. Even if
the production of cereals is improved
on account of the advanced input,
they will have no marketable surplus
to take to the market, and, therefore,
they cannot buy the necessities of life
and they would still be in the same
statc of squalor and poverty. It
mattcrs very little for these agri-
cultural workers whether the price of
whent {s Rs. 10 or Rx. 20 or Rs. 30 or
Rs. 40, because they have nothing to
sell in the markett We are com-
pletely ignoring that aspect of the
question. Unless something is done
to improve the lot of these people, it
will be impossible to get rid of the
trouble. If the marginal level culti-
vators are given opportunities to
produce eges, fish, mi'k and the llke,
they will have sufficient margin to
take to the market with which they
ean buy the other necessities of life.
Government’s reports have so far
repeatedly said that the agricultural



2153 President’s

[Shri R. Barua}

workers, during the last few years,
have not been able to take advantage
of the economic development of the
country. The per capita income in
1950-51 in India was Rs. 248, while
in 1964, it wag Rs, 318. The report of
the Mahalanobis Committee rightly
indicates that in spite of the increase
in the per capita income in the
country, these agricultural workers
have not been able to take ad-
vantage of the development that
has taken place and the advan-
tfage that has w@ccrued +to the
country so far, That being the
state of affairs, I would urge the
Government to take a perspective
view of the things and not merely to
stress on increasing cereal production.
Ot course, the production of cereals
is no doubt necessary. But we cannot
ignore this vast section of the agri-
ecultural workers, ‘Today, we are
seeing - agitations in the urban areas,
launched by people most of whom are
not producers, If you take a proper
view of things, you will find that it
is the case of the large section of
agriculturists who have got no lobby
to plead their case and who have ne
organisations like trade unions, which
deserves greater notice. I am sure
the time will come when these people
also will rise, and if that happens it
will become very difficult to face the
situation. Therefore, while the agri-
cultural policy for the country is
going to be spelt out, all these aspects
should be taken into consideration and
seriously considered, from the point of
view of whether we can depend
merely on producing rice and wheat
or we should "also supplement it by
developing subsidiary foods like milk,
fish, eggs ete.

Then, the question of changing the
food habits of the people is constant-
ly coming up before the House and
outside. How can we change the food
habite of people unless we can assure
them of a proper supp'y? With what
are we going to change +the” food
habits? That is also an aspect which
has to be seriously taken note of.
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Coming to the public sector, I would
like to draw the attention of Gov-
ernment to the development of mana-
gerial and entrepreneurial efficiency.
Committed as we are to the reorder-
ing of the institutional structure to
bring about a new social order, we
are bound to devote our energies for
the promotion of public sector under-
takings; at the same time, it is also
necessary to improve the manageriatl
and entrepreneurial efficiency of this
sector. During the last few years it
has been noticed very much that the
efficiency of this sector has not im-
proved as much as it should have, It
is not enough merely to have the
public sector wundertakings, but we
should also create a psychological
climate in which the workers could
feel a sense of participation in the
management and administration .of
these undertakings. It that is not done,
the very purpose of the socialist
approach will become meaningless. I
hope the trade unions and their
leaders will” take an active part {o
impart this sense of participation to
the workers. Otherwise, all our talk
of a socialistic erder will be meaning-
less, -

Coming nearer home, I would draw
the attention of the Government to
the geographical situation of that area.
With the Chinese poised on the nor-
thern border thus censtituting a threat
to the country, we are passing through
a serious crisis. Recently, papers have
reported the activities of some people
in disrupting railway and other lines
of communications. All these things
have led to some sort of stagnation in
the economic growth of this area. The
State Government is not capable of
firancing the necessary road projects
nor has it the means to man the secu-
rity forces. Therefore, the Central
Ciovernment should take a realistic
line and see to it that the communica-
tion needs of this area are met and
adenuate securitv forces are provided
in that area. Because of all this dis~
tutbance and dislocation, capital IS
shy in this arew with the result thatv
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industrial growth is practically nil
there. It cannof be expected that the
private sector will play its proper role
in that remotest corner of the country
and try to develop it. Therefore, the
Centre, for that matter, the public
sector, should step in where the .pri-
vate sector has failed. Hence I would
urge the planners to see that the in-
dustrial growth of that area is taken
care of by the Centre through an ex-
tension of public sector activities
there.

Coming to planning, the Planning
Commission should take a pragmatic
approach. Apart from the question of
the magnitude of a particular project,
more important is the substance and
content thereof. There has been, for
instance, a complex for petro-chemical
complexes. These are very capital
intensive projects requiring a large
amount of foreign exchange content.
If because of symbolic modernism we
go in for these petro-chemical com-
plexes, it will mean -cutting down of
the necessary foreign exchange re-
quired by other vital industries. I am
making this point only to stress that
the question of priority should be
very seriously taken up; otherwise, we
may land ourselves in some sort of
disaster. T therefore plead with the
Planning Commission that they must
look to the content and substance of
the plans and projects rather than go
- Dy size and sentimental considerations
motivated by some sort of modern
gymbolism.

With these words,
Motion.

I support the

Shri Gokulananda Mochanty (Bala-
sore): It has been the custom in this
House to propose annually a vote of
thanks to the President for his an-
nual Address. It is practically an
occasion in which the riling party’is
placed under serutiny. It is an o-ca-
sion for self-examination for the party:

Before coming to this House, my
party placed a manifesto before the
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electorate. Have we fulfilled the pro-
mise we made? If so, how far and to
what extent? What we intend {o do
in the coming year has been given
in the President’s Address. Of our
achievements in the past year, I will
speak now. I will take the last
achievement first.

On Tashkent, the House has heard
many learned discourses. I intend to
give a commonsense view of it. I
picked up this talk outside Parlia-
ment House. There was an irregular
group talking. They had Treturned
after hearing our Tashkent discussiom
in Parliament. It is briefly this: What
could Shastriji do? What could Ayub
Khan do? They are toys in the hands
of the public opinion of India and
Pakistan. Indian public opinion can-
not part with Kashmir and Pakistan
public opinion would not leave
Kashmir alone, If either Shastriji or
Ayub Khan did anything which might
compromise public opinion in either
of their respective countries, then
their Government would have toppled
down. Neither the Indian Parliament
nor the Pakistan Parliament would
allow it. Public opinion in both coun-
tries has been roused to a high pitch
of bitter hatred and antegonism. Hence
the estrangement of feelings between
both sides must be removed first. Use
of force in settlement of disputes must
first be abjured. Economic and other
relations of copperation between both
countries must be promoted.

Take for instance, the India-China
conflict. 'When China made a treache-
rous massive attack, it Pakistan ins-
tead of going the way of China, had
stood by us in our hour of distress
and danger, the Kashmir problem
would have been much nearer solu-
tion. This door for mutual confidence
and co-operation this Tashkent decla-
ration will open.

On the issue of Kashmir, the only
and best course open for both India
snd Pakistan is indicated in the
Tashkent Declaration, this is a com-
monsense view which I commend to
the House.
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The nation faced formidable difficul~
ties during last year, The India-
Pakistan conflict, the Chinese ultima-
tum, the unprecedented failure of
monsoon, suspension of aid in military
hardware by America and England, as
also reduction of the quantum of food
despatch in our hour of on-rushing
-distress and danger—each one of these
troubles is enough to break the back-
bone of a newly independent but
thoroughly emasculated nation strugl-
ing for existence. Our party, of
course, with the cooperation of the
opposition, steered clear of the danger.
But the nation is still not out of the
woods. Unfortunately, the Opposition
has changed its tactics, has turned
election-minded and has been making
insoluble the problems which are cry-
ing for solution. The Food Minister
could muster courage enough to fight
an unprecedented failure of monsoon.
I expected that friends in the Oppc-
sition would, instead of speaking in
disparagement of him, congratulate
him on his brave piloting against for-
midable odds. Mr. Subramaniam 1s
made of hard fibre, and is struggling
to win a losing game. Let us hope
that he will rather break than bend
before the impending danger of
famine.

Last year's days of darkness, how-
ever, have shown some in their true
co'ours. Some weak Chief Ministers
have managed to forget their promise
to the electorate, want a reversal of
the policy of prohibition. I wish, in
this Address, Government had given
an indication of their unflinching en-
deavour in furtherance of this policy
of prohibdition.

During these hard times when
famine is threatening, the Chinese are
shaking the manes, there is heavy
damage to our economy under strain
of Indo-Pakistani conflict, Government
has been compelled to curtail some im-
portant projects. I know, in Orissa,
some important irrigation projects
like the Monibhadra project, the
Anandpur Barrage project, the alaudi
Dam project, will starve and progress
wil] be halted because of curtailment
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of expenditure, I am strongly of
opinion that no project which directly
or indirectly assists agriculture or food
production should remain in abeyance
because we have got to be independent
in food supply as soon as possible.

One of the greatest drawbacks In
advancement of agriculture and food
production has been the delay in .and
roform which has not shuwn much
headway. The Address could very
well have given a direction, an impe-
tus to our land reforms. Government
connot be congratulated on their pro-
gress in these reformatory legislations.

The Address has given an indication
of large strides taken in the fleld of
health and education. There is no
doubt that progress made in these
flelds exceeds optimistic estimates.
One cannot but give unstinted praise
to the concerned ministries for their
achievements.

The Mover of the Motion has giver.
a twist to the Presidential Address by
making some unhappy remarks about
nuclear power. All but China have
abjured or are about to abjure nuclear
power for military purposcs. Let us
perish in this distinguished company
rather than cower befora Chinese
storm.

Our old and tested policy of non-
alignment is daily gaining gro.nd.
The Chinese with all their power, pelf
and vast numbers are going down in
world opinion. If for any considera-
tion we are forced to align ourselves,
we shall have to toe the line of the
biggest bro‘her. We will have no op-
tion, no freedom. This -.icy ¢f non-
alignment is the policy of truth. which
is India’s motto. It is rmLedded in
our culture. This poliny of non-ulign-
ment gives strength, courayge and ¢ree-
dom to the smallest of nations. If we
give up this policy, all others will.
But Mr. Dandeker says that during
our hour of distress, we were friend-
less and alone, Ig it ‘true’. If it were
true, China would not have easten the
humble pie soon after giving the ulitl-
matum.
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Mr, Dandeker says that in the
Address China has been dismissed in
three sentences, that they were mas-
terpieces of understatcment. And ‘n
the same breath he .ays the Address
has no mention of the unjustifiabie
continuance of the En.ergency pruc-
lamation. He gives importance to
China standing at the door and to dis-
continuance of the Emergency procla-
mation at the same time.

Finally I would like to say one word
about the programme of character
assassination vigorously pursued af-
resh by a certain section of the House.
In most ungentlemanly language, cer-
tain Members have spoken of others
in this august Assembly. We expect
much more of this filthy fish-market
discourse as the General Election will
be advancing nearer. But I assure
these friends, denunciation of others
will not improve their poor represen-
tation in the House to come,

With these words I support the
motion proposed by a distinguished
member of our House.

Shri Mohammad Ismail (Manjeri):
In Kerala there is no legislative as-
sembly and there is President’s rule
in that State. The last Assembly that
was elected at the beginning of last
year was dissolved without even sum-
moning the members who were elected
to that Assembly. It is reported that
the elections to the Assembly are go-
ing to be postponed further and Presi-
dent’s rule continued. In this predi-
<ament, the people of Kerala have lost
an important means of voicing forth
their views through their representa-
tives. The only representation they
had under the circumstances was in
‘Parliament in both the Houses, in the
Lok Sabha and in the Rajya Sabha.
And even this representation, meagre
representation of the people of Kerala
provided for in the Constitution is
going to be reduced in volume by the
first week of April when the Kerala
Members elected to the Rajya Sabha
will have to vacate thelr seats. It is
a great pity that the privileges of
2511 (Ai) LSD—T.
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}his problem State are being reduced
in this manner step by atep.

The Government, the administration
which is in charge of Kerala, ought to
have thought about this in time to
remedy the situation as much as it
was in their power to do. By a simple
amendment of the Constitution, the
memberg who are now sitting in the
Rajya Sabha can be made to continue
there until their successors are elect-
ed. For this purpose only an amend-
ment has to be brought o the Consti-
tution, a simple amendment to the
effect that the Members of the Rajya
Sabha shal] continue to sit, to hold
office until their successors are clected,
and this will apply to all the States.
This is a very simple amendment to
which no State and no party will ob-
ject. Yet, the present administration
of Kerala did not think about this
simple amendment which will conti-
nue at least a part of the privilege of
the people of Kerala. They. as usual,
have been tardy in thinking of the
interests of the people. 1 earnestly
request the Government to bring In
such an amendment to the Constitu-
tion before the Members who were
elected to the Rajya Sabha six years
ago vacate their office in the first week
of April. This will be only a matter
of justice due to the Kerala people.
The second point I want to urge is
about the reservation that is now pro-
vided in Kerala for backward commu-
nities in the matter of admission to
educational institutions. Certain quo-
tas were provided for backward com-
munities as also certain quotas in the
government appointments to various
cadres, It is now reported that the
present administration under the Pre-
sident’s rule Is going to interfere
with this provision. While the magni-
tude of the population of the back-
ward communities would rcquire an
increase in the seats reserved for them
in the educational institutions, it is
being sought to be reduced. 'There
again it is sought to bring in econo-
mic considerations in the matter of
such reservation in educationaj insti-
tutions. This ignores one important
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fact that this reservation is mamly for
the admi of student

to the backward communities to > the
educational institutions. It is aot very
much the fee concessions and other
such facilities that are relevants in
this connection, though they matter
to a large extent. I think the govern-
ment will not interefere in this matter
and allow the status quo to continue.
It is also stated that government is
contemplating to explore and exclude
appointment from the ambit of reser-
vation most of all gazetted appoint-
ments which are very important in
the matter of giving status. If that
i3 done the very object of having
this reservation for the benefit of the
backward comrhunities wil] be defeat-
ed. These provisions of reservations
were introduced not by any arbitrary
authority in the State; they were made
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and then this demand had been there
for another decade earlier than that.
We hoped that it would be taken at
least in the second Plan. Now we are
in 1966. Nothing is said about the
construction of this line. Taking line
for line, no other sector, measuring
only this much, can stand comparison
with this line except a few sections
round about Calcutta, Bombay and
Madras, be it comparison in the matter
of traffic or revenue. This line will
open up a country which is very rich
in resources such as timber, are canut,
coconut, coffee, tea and so many other
articles. It will also conmect Kallai
the second largest timber yard, not
in our country alone but in the whole
world, with the source of timber and
it wil] also increase the revenue of
the other lines, Nilambur-Shoranur
line and other sections. At present,

gers who could cover a distance

and accepted by
governments reflecting the will of the
people after mature deliberation.
There is no justification for effecting
any change now, particularly when
Kerala has no representative legisla-
ture and it is under President’s rule.
The minimum request that I would
make in this connection is that this
question be postponed till after the
elected assembly comes into being in
that State. That is not too much to
ask for. I am sure the authorities that
be will give sympathetic consideration
to this matter.

The third point is the hopelessly in-
adequate industrial development
that Kerala State has received in the
matter of industries and such other
amenities as the railways and com-
munications. In this connection, I
would only point out to one small
matter which would show how Kerala
has been neglected by the present ad-
ministration: the proposal to construct
a small Jine measuring not more than
35 miles connecting Nilambur-Shora-
nur line with the main line on the
west coast, thus connecting Melattur
and Ferok stations. An assurance
was given that this line will be taken
up in the Second Plan; more than 12
years ago this assurance was given;

between two points in ten miles by
this line have to go 30-40 miles by
various lines or by bus. It will avoid
all this; increase passenger traffic
earnings and good revenue aiso. So.
this line should be taken up as early
as possible. It may be said that the
local government has not been so
anxious as we are about this line; they
have put it much below :other Jines in
the matter of priority. But the gov-
ernment of India know "that it is an
important railway line and that is why
they assured that it would be cons-
tructed; they gave that assurance as
long ago as 1950-51 when the local
government differed from them in
the matter of the importance of this
railway. It is up to the Centre to see
that the region was not 8o neglected
and ignored by the local government.
I think now even the local govern-
ment will not have much against this
line being given the first priority in
the matter of constructing the railway
line there.

Mr. Deputy-Speaker: The hon

Member's time is up.

Shri Muhammad Ismail: The fourth
point is with regard to the problem
State of Kerala, with reference to the
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doldrums in which it finds itself in
the matter of food. The food crists
that has overtaken the State has not
come upon it suddenly. The Consul-
tative Committee on Kerala legisla-
tion and other parties concerned have
been warning the Government in time
that such a situation is overtaking the
State, but no due attention was paid
to it. Finally, the people had to sufter
from hunger and starvation and they
had to cry for adequate food. When
their cry was not needed by the pre-
sent administrators of Kerala State,
the people wanted to impress upon the
Government sufficiently, and for that
purpose, they took up the Kerala
bandh. In that bandh, all the partles
in the State including the Congress
were participating, and it was done 1n
a beautiful, peaceful manner, so thar
the Government could no more ignore
the needs and necessities of the Kerma
States.

Mr. Deputy-Speaker: The hon.
Mender’s time is up. Shrimati
Yashoda Reddy.

Shri Muhammad Ismail: So soon?

Now, Sir, but for the interference and
the provocative activities of the police,
the bandh would have gone on peace-
fully until the end. But the police
would not allow, the authorities
would not allow it to succeed in that
way and make history in the country
s0 far as demonstrations were con-
cerned. What the people now want
is more food. The stand of the
Kerala people with regard to food
is that they are entitled to as much
food as is available to anyone else
in the country. That is their demand
and that iz their stand. That 1s their
case. Kerala can produce more food
provided she makes use of the land
which is now being utilised for rais-
ing more valuable crops. And the
Kerala State shares these cash crops
with the other parts of the country,
and it helps the country substantially
to earn foreign exchange. All these
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benefits that accure due to the cash
crops which Kerala is producing are
not confined to Kerala; the benefits go
to the whole country.

Mr. ty-Speaker: hon.

Depul The
Member’s time is up.

Shri Muhammad Ismail: Therefore,
the State’s production of vaddy 1s
limited and in that matter, the other
parts of the country which share in
the fruits of her labours, must share
their paddy with her. So, it is the duty
of the Government to see that the
people of the Kerala State are pro-
vided with adequate food.

Mr. Deputy-Speaker: The time for
his group was 7 minutes, but the hon.
Member has taken 17 minutes. Shri-
mati Yashoda Reddy. (Interruption)
I have called Shrimati Yashoda Reddy.
The hon. Member wil] please resume
his seat.

Shrimati Yashoda Reddy (Kur-
nool): Mr. Deputy-Speaker, Sir,
Before I comment on the economic
situation in the country, with which
I want to deal today, I should like to
say one word; that is, yesterday, 1
had been listening to the speeches of
the hon. Members of the Opposition.
when they spoke about the policy of
the Government. I have no objec-
tion whatsoever if they criticise many
things, and in many of those criti-
cisms I myself will join. A member
like Shri Kamath, who is supposea
to be the leader of a very big party
and for whom we have got great
respect, respect for his intelligence
and understanding, and another hon.
Member, Shri Narasimha Reddy, who
unfortunately represents my native
constituency also,—these hon. Mem-
bers—talked of personalities and
referrcd to persons in position on
persona! basis. It does not add to
the dignity of Parliament as such
and certainly not to the Members,
Certainly, let them criticise any
policy or any party, and we are one
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with them if the criticism is for the
common good. I only want to say
that I am rather surprised that a
person like Shri Kamath should have
brought in such personal things. If
hon. Members are interested to know
what was said, they could look into
the proceedings and find out what
they have said.

Before I turn to the economic
policy, I might say that I do agree
with the Opposition Members on one
or two things. First, let me refer to
the Kerala food situation. Whatever
might have been the other considera-
tions, political and otherwise, I must
say with a sad heart that the Gov-
ernment has not fared well as far as
the Kerala State js concerned. Cer-
tainly, it is the concern of the Gov-
ernment to give them food, whatever
political policies they accept or fol-
low, and certainly one should not
have less food than another. Coming
from a surplus State, I do feel guilty
that I eat a little more than my
brethren do in Kerala. Whatever
the policies, the Government should
ensure an equal distribution of food
and supply enough food to the
Kerala people.

Secondly, I must say I am rather
ashamed that our ex-Governor, Shri
Jain, had left the State of Kerala at
a stage when people were being shot
and when the people were crying for
food and more food. Whatever might
have been the situation, he should
have stood there as a soldier and
faced the people and their problems.
Certainly, I feel ashamed that a per-
son who belonged to my party, when
he should have looked after the
aftairs of the State, left the State
and came out, If a soldier on the
borders had left his post and come
out, I do not think we would have
excused him. Similarly, it was un-
fortunate that Shri Jain left the
place at that time. (Interruption).
There are sincere Members who feel
that one who leaves his duty at such
a time, whether he is on the home
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front or any other front, whether he
is a Governor or a Member of Parlia-
ment or a Minister, cannot be exe-
cused. I hope the Government will
take note of this matter soon. I am
sure what I say will be conveyed
to the Government who have a joint
responsibility. I do express our
anger as much as the Opposition
does, on such matter. (Interruption).

Now, I turn to the economic prob-
lems of the country. I would like
to say that we have had three Plans.
The third Plan is almost coming to
an end and the fourth Plan will be
starting soon. 1 am not here to sug-
gest or comment on everything, but
{ would like the Government to take
an honest review of the things which
have happened in these 15 years. We
have intreduced planning for raising
the standard of living of our people
and giving them better opportunities
for a richer and better life,

In these five-year plans, from amn
initial investment of Rs. 260 crores,
we have come nearly to Rs. 21,250
crores. And what is that we have
achieved? Certainly we have achtev-
ed something. For instance, the
national income is a good measure of
the economic growth and it has gone
up by 68.7 per cent: from Rs. 8,850
crores to Rs. 14,930 crores. A signi-
Acant part of this increase has taken
place in the industrial sector whose
production has risen from 73 per
cent to 174.8 per cent if we take the
base year as 1956, In regard to the
basic and heavy industries, our pro-
duction has been very good. Apart
from our concern in the basic or heavy
industrial aspect, let us see what has
been the planning.

In all the past 15 years, what have
we done for the common man of
India, the ordinary citizen of India—
his food, clothing, his employment and
his housing, These are the things
which have an ultimate impact on
the people. After all, I do not
believe in talking about any ideo-
logy: whethar one talks about the
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strictly leftist ideology like the com-
munists or the strictly rightist ideo-
logy of the Swatantra, any govern~
ment in a developing country, whep
it wants to develop the country, har
to face innumerable problems, and
therefore, the first and foremost
policy of the Government is to cater
to the basic necessities of the people,
and that is, food, clothing, housing
and medical care. After the basc
things have been attended to, and
after the basic needs have been ful-
filled, then the Government could
come to think whether it can follow
this ideology exclusively or that ideo-
logy exclusively.

15 hrs,

Now, I woulg like to place some
figures before the House. I would first
refer to per capita income. Many
members have said that the per
capita income has gone up. I
agree, but the per capita income, which
is regarded as an index of economic
well-being hag registered only a very
moderate rise. It has gone up only
by Rs. 669 from Rs. 247'5 in 1950-51
to Rs. 314'4 in 1964-65. A UN Survey
relating to the developing countries of
the ECAFE region has shown that
during all these years, India has had
one of the lowest per capita income
increase, But what ig even more dis-
tressing is that the increase in income
has not been shared equally by all the
sections of the community, As bhas
been very correctly pointed out by
many members, the income of the top
five or six of the households has in-
creased, It is not as if you are distri-
buting the riches everywhere. The
increase has been concentrated on the
top five per cent of the households
and poverty has been distributed over
the teeming millions of India.

We have had any number of com-
mittees. Mr. Daji also referred to a
ber of ittees including the
Mahalanobis Committee. Whenever a
problem is posed, we talk about ideo-

logies or of appointing committees. 1
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am reminded of the saying that com-
mittes are nothing but an association
of people who individually can do
nothing, who collectively decide that
nothing can be done, This is the way
committees function,

The agricultural farm labourers
who constitute about 17 per cent of
the total working population are the
weakest and most degraded section of
the population, They are socially and
economically very weak. The two
Agricultural Labour Enquiries of 1950-
51 and 1956-57 show that even in the
first 1nitial five years of the period
when there was a slight rise in per
capitg income, the income of agricul-
tural labour fell. As the Mahalanobis
Committee on distribution of income
and levels of living reported in 1964,
“agricultural labourers as a group do
not seem to have shared in the in-
creage of incomes”. A recent survey
by the National Council of Applied
Economic Research also shows that
the lowest 10 million of the rural
population have an average dally in-
come of 27 paise or an annual income
of Rs. 99 only. This is the condition
of agricultural labourers.

What about fixed income groups?
Government employees are nobody's
concern, because they do not have
labour unions recklessly shouting their
grievances nor can they come and de-
clares their grievances like politicians.
They are tied down ang the condition
of the government servants is most
miserable,

There has been so much talk about
diet survey. As compared to the
rich ccountries, we are not getting
even one-third or one-fourth of the
number of calories which they get in
their food. Compared to the most
under-developed countries, we are
not getting more than three-fourths of
what they get. So, we are not only
under-naurished, but malnaurished. Of
course, we do not have starvation
deaths. Of course, ] am not saying
this as a criticism of the government
that government has not done any-
thing. But these arc basic facts which
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[Shrimati Yashoda Reddy]

the Planning Minister must take into
consideration. Any amount of plati-
tudes and policies are not going to be
substitutes for food and bread, When
we go to the villages and face the
people, they ask, “Why is it that 20
years back, we were able to get food,
clothing and education so cheaply?”
I do not have the time to go into the
figures about clothing and unemploy-
ment,

Policies like socialism or com-
munism are only platitudes to please
the intellectuals, We are not here to
follow any particular social or politi-
cal philosophy. Our only policy should
be what is the most practical thing.
One communist member said that
Shastrji deviated from the socialistic
system. My assessment of Shastriji
was that he was a man down to the
cath, a realistic man, who knew the
fellings of the people and he did not
mind brushing aside platitudes and
philosophies sometimes.

Coming to unemployment, every-
body knows that not only there is
unemployment and under-employ-
ment, but the backlog is increasing.
The backlog of unemployment which
stood at 4.1 million at the beginning
of the first plan rose to 5'3 million
in 1955-56 and to 8 million in 1860-61.
It is estimated that the backlog of
unemployment at the end of the third
plan would be of the order of at
least 12 million. These are the things
which should be taken into idera-
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Apart from the main things like
food, clothing and shelter and medi-
cal facilities which government has to
give, top priority will have to be given
to slashing the expenditure of the
government at the Centre and in the
States. There is so much of unneces-
sary expenditure which do not glve
us any results. I am glad the Gov-
ernor of the Reserve Bank, Mr, Bhat-
tacharya has said that apart from
the money given by the Centre, the
States overdraw and spend too much.
It is not for me to say where they
can impose immediate expenditure
cuts, but government must apply the
axe with a heavy hand on the mush-
room-like growth of administrative
machinery, including, if I may say so,
the ministerial ranks with all the
paraphernalia,

1 am glad the Administrative Re-
forms Commission has come into be-
ing. It took three months for them
even to start working. I hope they
will cut down all the red-tapism
which is upsetting the easy working
of the administration.

Most of our plans have failed be-
cause of our not being able to con-
trol our population. Whether it is
food  production, employment or
medical facilities, I sincerely believe
that drastic steps should be taken for
population control. But 1 do not agree
with Mr. Chagla’s suggestion, which
is well-known to the House and to

tion by the Planning Minister and the
present Cabinet while preparing the
fourth plan,

Sometimes I have a very sad feeling
that all our efforts and public state-
ments have not had the heart and
thinking for the people behind them.
Sometimes I feel it is a result of
unrealistic and unpractical thinking.
Even when there was correct think-
ing, the implementation was not effi-
clent and honest. Of course, here and
there we have taken some correct de-
cisions; I do not deny that.

the people,

Sir, another thing is, Government
should think less of ideologies and
more of practica] things. As hag been
said by Barbara Ward, as far as Plan-
ning by itself is concerned nothing is
wrong with the Government. As far
as planning is concerned, I think it is
one of the best planning that we have
got. But in its implementation there
is red-tapism and delays. The incli-
nation of the people both at the helm
of affairs and those who are to inter-
pret it ig not there
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In India, today man is a hungry
IDan. No ideologies will help him.
No politics are going to satisfy him
unless you give him food, I feel you
<cannot control a hungry crowd just by
having the DIR unless that sense of
emergency is there. We do not have
that sense of emergency and DIR
seems to be rather out of place in
most of the places and sometimes it is
not used for the ccrrect purpose. Sir,
thig is my honest opinion.

Thank you.

JuTSRE WEEA, Tegfa off & wifererae
w1 §Y e & wfa an ¢ 1 W
Ay & fe @ § IR T qer W)
Ao F & g g Y W s &
gFaAT & SR T3
«Untfortunately, our relati
with the People's Republic of
China still continue to be strained.
The country has to be vigilant
and strong.”
# wgar wwar g 5 9 wfaw wr
€@ qHTAA F GORTT WAW @
e & A AE 0% ¥ a7 q@enar
waT gy fF ®q 9% W9 xAEr
wTaH @A 9red § 1 ¥ wgar aga
£ % ow aw w17 ARl w1 e
@Y ¥ I aF ¥ fag &) qw o=
AT & GAT Z XN § | IF TF
A9 TE A A ANAT qAAde A
FATY § T qA% QHTHAT F) FTAT AT
qv ATEST TRT AGET G qwY &
gEFt F1E o g

wgafa it & ufevren § & ox
oe7 Wt ¥ @ W A 9w § fe
o ot ® faw & F # gfewvera
<qw § ITET AT FET Wfzg
o ¥ a1 & qferara e &, qoar
F A ¥ qfveTa a7 ¥ g )
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@ gEh W g
W@ g7 & avir e ) faeee w3
MR dgmrad ot i nf aw
At ey T8 1 gvit v freaoE Wt
T g & g € @ feas &
mAst o e o€ § oo §

draw, a1 & figw, v f Aow
afwT oy & ag e fordf, g &
it ¥ G & 0 g At & 1 qEwY
A $T ZA 9 6% FATAOT ¥ qfad
waq g wW@ § W g Aa & A
waEi § 3T fordare afy T §
W T T AE WA T B AT
o fag e & a1 @

TG T Sy A A7 dar Wi &
Ifcq & wrar & ag el o fawia &
it gra 7€) fear s & afew g
wazrat A1 §, gy aifedi & 91 O g,
AT e & AT N § F oa § afewfar
£, % 299 2 & WX aw qEec W N
o & ) wgw @ A a7 a
qUENT qF & arwa W | Arara
1 IeNET F9 1 T A, QAR Y
e AT E | FRA ST AL g A R
fF ag 0F dava7 =2z & 1| W7 qreEd
H Wy gany § 5 qg &9%97 @2 ¢
a1 grak fAu gz ol @) o & e
d7%qT WY & fAw g Twz A
¥H A &7 9977 977 § FI7 AfAA4T
o TRz gfaw v wg @ 1 AR
AT SGRT AAGT7 =z wEgA ¥ gwu
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[t fawamf wamit]

@ o & 1| W gEw afafes
®e Wt Fg3 § | awfafes @ @
Tg 9 a9 @ gwA § T Wy /-
fafees st & fag, swar # wad
& I ¥ fag 51 q@e TwT awe §
fod W@ | awt ag dmfafes @
FAA & TAF AGY AN § WA
&HAT Rz FgA F 9R @ gEA
¥ wR (gw a8F § "o Ee
grafafzs m §q6aT & qA7T TR
& a1 saw foqq ag ww 0 @ o § e
oY FwOHY GTHIAY FT AT ¥ w7 51
W T dAnaT & wwi o fad
w |
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T dg9 a9 WY wa o WA
w1 awd w1 T § | @3 aoe xT NG
g feaa gm ar &y af oft | @wA &
T g 6 1959-60 § WY Uw-
8T 1029, 5 FRTATHR 1965-66
# 2246 6 ®OF 97 | TEH GG @
qET 6 9T AT Y giwd Gy o §
agt 9T ag foan & :

.
“Central  Budget-1965-66—Re-
venue and Expenditure-Nation.
Building-Economic and Social Ser-
vices.”

gt WY W7 owEER
AT FT T A& | @

4
4

414 FAT W94 W W F 9w fw
2476 FOF T G 9H § | EWW
waaT ag gaT e fas 19 e ¥
T Aveq fafesn ufefad, e
gfafeq i ¥ a¥ $@ § | w7 w19
mg Wt 3 fr @ § = ow mfwe
Qar ¢ | ¥ ad w@ ¥ W
aqraArd g T q6A1 §, dAS WO
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23X ¥ 7Y T gwar §, Ionew aF Wy,
TR B 49T F g 6@ Y
W w1 cATawEy F9T %Y § | @ we
¥ W ¥ fr %) fo @ wfiw dr
&, a8 wiuF Tar 3 qIEy g
qEaT § | ag FTH w@TR o &9 ¥
T & wwn & A G o e ¥
TYT FIQ § AW 51 THZ AT AF
s A fafeznr & et ¥ A9,
amw afafag & fau, geefes
gfafew & fag wowr 7 @ av a%
WY ATGEAT €T FT 7@IT & ITAT |
| FTH FAH! S § TR 8 5
T T | WaT weT gAMT ¥ wgd
R § &3 M w9 w W g,
g WY ag wgar vy &, confr weve
g ST HTATE fF g0 A ST New A
& feam ¢ AfFTaw T 36 e
9T § AW ¥ ¥ w9 & g @ ¥
wfes T qFR AT g ar s A § o
Trgafa ot 7 #gr § 6 F2T 2w e
W fraw < f sSewT sSaey e
e szawe e g § W% faaan
WY I7 R X FA § ? I qoae W
19 qWz M &Y X @ ® & foe
TWTGT | &Y AT 9_¥ 22 TEE TWT 6
foewr arer 21 qXdz T | WX T A
R NE W F 19 vEE fy
T | VTR WY WY AT qTH & I A
BW 18 AT 15 TEE § W | AW
fafve ufwefadta & aqr v mifaer & 7
™ § g e feqRde W wifve
g g, I A o FX §, F WY mfuw
& dww fafeenr wofas g
" wfafew war w1 §, ag K wiT Wy
@A g

“This head accommodates ex-
penditure (including grants-in-
aid) on the variouy nation build-
ing, economio and social, services.
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such as, forests, scientific depart-
ments, education, medical, public
health, agriculture, rural develop-
ment, animal husbandry, co-ope-
ration, industries, broadcasting,
labour and employment, commu-
nity development projects and
nationa] extension service includ-
ing local development works,
multi-purpose river schemes, elec-
tricity, ports and pilotage, mer-
cantile marine,  light-houses
and  lightships, aviation, road
and water transport schemes,
ov ications service,
grants to social welfare organisa-
tions, welfare of backward classes,
assistance for scarcity affected
areas and for natural calamities,
rehabilitation of displaced persons
welfare of scheduled tribes and
development of scheduled areas,
economic rehabilitation of Tribal
Areag in Assam, and industrial
housing”, !

Then it says:

“The trend of expenditure on

ti building: i and
social services—since 1959-60 as
shown in Table and Chart No.
[ T, "

@i 9 g faar w@v §

BATT AT(E 1950 F O AT |
gy gy AN fafew grar Fwi wTA
ot 7EY IFAT gu WA foar | IEw
& ¥ wzEr AW ) ww aegafea &
g, ofeie & ma, e §
e, 7 oft 7 aew fafre &
ea 91X wwfafes € A @
WA E, I A g Harw g fr wm A
51 e aefrer s ¥ fag @y
sAFfmda g v AWy
@ @rg | fafmm foamrdeg o §
TR AN ABIT We F U w0
wfed | W a9 WX dar @ w
& fag wigd & a1 oo S ayrd
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afeT ag omew & fag g wifygg,
Fftardr & fog @ Tfgd o e
51 9@z &Y WIT gL g ¥ W
qY w4 @A qE@ wAT § A
T T@AT AR § | 4@ WA fw
3w A a8 T g @, a8 Wwe ey
3, T wEAr § fagear 0 cEwT
fr grifuy sae aww feam o1 @
¥, wfeamgax awdtw foar o1 <@ 8,
WY wW T W | wgA AE W
®q AE T |

WE AT OF W I aqs |
gt T AR W0 JAT ¥ &g AT 9T
g 5 ag S faew & qod
w0 § W IFA WA g8 amea ¥
3I¥ AR ¥ Y Nfew Q@
ag qar 7} wwar § 5 ag wodY qrdf
& fod o foreiere & a1 ot 1 g
e # gRT w9 § ) a Afen
&t 7€ {7 ot 37 ¥ AT faeew o
oW A & 9w § aw fear o Afew
3T aTT w WY @qrg waAY oAt ¥
g Fag o A g aa
aiferarie & R €Y @ g
st ag fordere fieg & forr § 2
w1 Az grew w faw ow fedfen g.ow
a1 Zifen graw ¥ArAT wed § 1w
w® I8 % fdaRfer gea mm
g O 37w faw am ¥ W @
TR | WU O AR & A AL @
W T WA w7 qwAr gL da A
w3 | X ET R A W9 & 9
fotg<we wT % & | ww A @
T €2z & e welt A w19 w1 forar §
WY I BT N @A e w1
} & 5 37 w1 w7 #fadz fafreze ot
agf 9T AT & 1 &, Tt T 7@ qAw
T & fr gw gt o § o A, e
Iq W & W & 9.9 A a oA
wifgd | wgt 9T wrw AT o @
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[#r ferrfa aanht]
W Y 1 agh 9= A g faar ot § s oY ST ¥ gy W g, Afe Iw
o ez w1 gE frar o A A @A awdw O Wy
A Ig R g g wgefa | FERR

o wgy § fw e wm s iR v g8
fe o A Fgw ofan & Www
“Irrigation projects are being MY IS W Fgd w AN
speeded up. It is ted that m o
through ml:jor and e;‘::cium irri- A 3,’ i foé
_gation projects, water for an ad- ' v ¥ ) A W oAT T AW
ditional 3 missiol i1l be-
comoe :vaﬂable d:rmewcomlnt v qT-fr‘ ;: wﬁ:ﬂ"\;" 2 °? :ﬁ oﬁ

financial year.” LS |
 aw

Tgt < P fafreT sht wwedw e W ) 9w 3
e #gr B F 9 ¥ et W TN W g fewond

oW T g & fr ) A § W ot forenfa ewit ;A
for fficium TREE A ¥ @ E 9w T TE R ¥ A Amd A
¥Ry @O A o) ffohew WY AW ¥ S 4y Awer W
R T § W F T Iy dww O R0 O7) A ART show &
i g @ g &Y @ gwe Tl B § aw w fafe
QA AP W W YW oy gw TERE W | IF | W 0F qEld
W A% ofew & g€ W 0 Be & dfgae fafrec i § | W ag
JIGYAN  WATEE AT WG & qT §3A73E G fear omy, fewr @
lgsﬁ%mﬁwwﬁrm FT R @e ¥ afewn fear o
W oIw ¥ GEw ¥ gmiaw qey 1 @ W QO A o & @
B} ok e Wy oag g e § AT woow ¢ w e
s fag %3 San vt g &9 & fol v g wifgd | e ag
# e gy AR dgT A fn 6 & Wfed f& 0w 2 W
aifed | g¥ # WY ¥ TF Fo qHo gt fay ek e ®e w7
fro qwo avy A@ fawr dfew s B

IS & A A AN A WK qEdew

T F AT GEO AEEE F Y o T ¥ o T T wn-
w3t ¥ X §? ¢ wgt o wiw i §) gg WY &F a€ FreaTe
ag gk fad ? ww 20,000 #ro Fgw #X @ §)| R & A
Qe o THo THT THEW QA N a@ T EF AT AR

31 ¥few g fad oy
T ¥ & wgw WA §

73
13
11
g4
1%
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[+ farafer eamft]
fFmmar g W9 foew ww
TG T TG T qRET e T &Y Wy
W 7 T faeed wrq aar 78 w3
A W I e F fawmw o
a1 HY 3% TR A gH O F g,
I g wfe oY § 1 T W
wifeffae qo% &1 qeara ¢ @
&, Forem &Y areegET @Y W i aw
fw q i & gat i § A gond T
ﬁﬁanws‘f«qﬁmﬁt{fm
# 70-80 4% felt wraw frerar @
Safw I Y wwre § @l org o fie
20-22 Wi g WY 7Y & ¥ 7Y AR
A1 797 fFat At farerar § 1 SRR
HT ot w19 T @ & T9H AT wi
TGAF @ E ! frww A @ v
52 ¥ feew wiaw &1 7/ X §,
52 ¥ feelt a3 § ¥feT w9y
78 & forelt I § W1 AT 6566
Y fret S9% & 1 T 28 TEW WX
freer qarer 9w & sad § 0 Wy
ST AT W wAT g A § 7

#faefreg #1 o w1o on 5 § v

A XWN AT TAE AY § 7 &)Y AR
&t foet samar ifwg | AfeT W A
28 T frew qAEr wvAw ¥ ¥
® § WX 26 T faes gaTeT SATX
# ¥ @ § 1 w7 www forg s o 26
*9AT WX 28 TGAT JATH! W19 T TH
@& & I, T 100 et & FIT T
3 A A FoqEd &) fraE wrw
N 7 gEwT o wme S ) 2w
sz § oA ¥ W@ e En
T T At e W A fee aeg
¥ O 20 &Y ¥ & e W= ) A
SIfeq | AT TR o T ST
o g sl wTat 5 26% ¥ 3 Ea
55 T1 60§ varT ¥ SANK ) A Y
& 26 ¥79T WIT 28 YT HATH F |

m[mwmmw
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w11 Y | @ wed gy F fec e ¥
&0 g 5 @ qow Y qe wwenr o
T ot W FY, TS a9 ¥,
TR AR T0T & ary frer &7 o
I EE g T F FLC G A
qTAF T FEAT g TEY Qo o

o warwin e W dAtor
2T aregm, ¥ AT qga awenl
a1 AT AR AT w7 AT 57T ) qy
& 5a% wigafor ae AW, gwit A
M I TN & S, 9T T W
AW & A 7 g da g, wefia
St ST YT WY & Fre ¥, 4y
FawaT g 5 qew & 97 TdEt w7 Ay
/R 4 W Q m, feAwr 3aw
aga feAt % waw @ | I g
o8 29 1 % E, o A A A
& 39 oo B § 1 AfeT 7@ O A
AE qAeoy X Y wferwr g oy )
Wiy §ae § % 7% 1§ T4
FTAT HTAT § | TONTE I AR AT
&t & wifer ¥ Wi o @€ W o
wyer & 1 feelt & e sufen w0 ¥
TN HrAT @Y e § e g ¥
7T ¥ fox am wT ¥ W qfe
g .
e fergem & @ & a8 e,
# v g fw 9 a5 gifew fiem e
fom® fo wifq &= WX TowTE F W
T o g iy X e o
N awerz ¥ g™ & w0 WX T
AT AT ¥ 7@ wEww QY § WG
o § W gER e & W ol A
ST AT ¥ Y § | WO safnm
i T W A AT R,
faudw wQ, arEl 77 W awr W
w1, ¥ 3w % %1 5o T g,
Ay @ & wow A el g
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xafag 7 & arg w1 QA | e @,
W e § afife dar gg, Sw@ 6
T Y I AFT I /AT /W 6 wET
Ay ¥ Fea faan, Ay @ 5 gy
T T F AT | 3 9o & 78 W)
ToE ¥ ) wAT @|), 3T Argw
TSN ¥ AT FAT Y | 9 o gAY
fe=r @1 7 gAY, @ fergeama & g
g afafefom, qn oF F R
faly oY mrlY &Y da1 Al FET AR
&, qTF FTA THAAF A, 7 [GTE §
sTEfaa) F1 & FT QAT AL § AN
ToF F FE TR T AT G0 |
At Freefoe R aoT & s w)
I AT FT AT ARY JY | Pt
F AT ag R W ared T g
JA I qA T AFT & | I¥ q@M
|TEF § 1 WTE FAT W ey, K g
w=e a3 & g9 faamew st qaw qar
(AR UCE R SR
g qARAT 1 A gev dfrhet
X §, & T|r § | AT FTAT IF Y
# % oY QR T Tl 97 | OF QA
“qfaeedt AR et & agd sarer g
fir forgeam & W Yot Sarer md
wof & AT o ? @Y, gy e A §
% ¥ o T wen e g 1 e
73 @ A€ AR frarm AmgaAr
g 7R weffa e ayig o A &
Feat ¥ frgear & 97 adAY A a0
¥ & sgiafa qw v § W A i
& @ N gAY A Ny A wfw
o wrdr § 3T W & garewar @
FI RITITAIAE w9
TaaY & e gl o FgT ety Ak |
19 g8 w6+ & gy o ot ¥
o F, AR wrE qQr< T g, 7g awrw
qrt At & @ 6 agw e o a9y
T ¢, Afeq wide dweT & aw o §

AT T AT E, CEE! wuiw Agar
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g WY qry §, gk qgt ¥ W
IR ¢, Y & x@ T s e fawmT
zar g fr 4% e gene wfow 5@
& arave WY wod gaw § amae gy
g 7% 9 ¥ g # S §
AT ¥ 39 0w aw et § W
wag I Faar g fr faer g
Stq 7% Frag o @i, 39 g9 @
¥ oy fear ar 1 a1 oF aww WX K
WY FY AW qAg AT AT FTEA
g gFFT "t | we fevwrosft
s sfaae & wmae aX @A w6
MY A ¥ awwar § fr fgea
&1 7Y g1 gy 5 o gut qew arat
F gq1q Y FAAFET &1 GrEgr  IzEw,
Y & Y By ;T e w7 frm o
HTOHT qoF TATH Y T

aroa3 F1 fsrs wman | vy aa e
AAAAAET A A9 F(T-CAT & g
darar | & AT AveA g

HgFas HETET GAaEaTEy q

e sl g AwsA
(wumar), gAY 1 v A F )
go wereat g% fwad searar Afed
10017 W2 A d2r7 ¥ a3 | e
et werf # Ay Jovaw 9y @, el
¥ oadf nx ¥ A7 owT AR ¥
fam gV AT & AT w7 @ Forey
fir sr fvae A STdAT wTAT WA £
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The Minister of Planning (Shri
Asoka Mehta): Mr. Deputy-Speaker,
Sir, 1 shall confine my observations
this afternoon only to the economic
situation in the country, I have care-
fully gone through the various amend-
ments that have been moved and I
have tried to follow the various com-
ments and observations that have
been offered by Members on both
sides of the House.

I understand and fully appreclate
the concern that is felt by Members
on either side of the House at the
grave economic  situation through
which we are passing now. That we
should feel concerned about it 1Is
natural. But it is necessary for us to
understand to what extent our current
difficulties are because of certaln
special circumstances, to what extent
they are inherent in the situation, that
is, they are of a structural character,
and to what extent they are due to
any mistakes that may have been
committed.

1 believe, when a country finds it~
self in a difficult economic situation to-
gether with a whole complex of other
difficulties around its frontiers, it |is
but natural that all sections of the
Parliament as well as outside would
try and at least seek a community of
understanding so that a community of
effort becomes possible. There is no
denying the fact that in the current
year we are passing through very
severe difficulties. In this year, the
agricultural production is exceptional-
ly low, You, Sir, and the hon. Mem-
bers are well aware of the acute
scarcity that prevails in the country
because of a failure of monsoon which
has not been equalled in this century.

15.50 hra.

[Sarz SmAM LAL SARAF in the Chairl
The result is that, as far as our pro-

duction this year is concerned, there

will be a considerable amount of
shortfall. While exact figures are not
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available——exact figures cannot be at-
tempted now-—very broadly speaking,
very roughly speaking, subject to
future revisions I would sdy that this
year our total production in the coun-
iry is likely to be lower than that of
last year and our agricultural produc-
tion, by itself, is likely to be lower by
something like Rs. 800 crores compar-
ed to the production in 1964-65.

Shri J. B. Kripalani (Amroha):
You do not know the prices, How
can you say ‘Rs, 800 crores’?

Shri Asoka Mehta: May I respect-
fully submit that Acharya Kripalani
.knows better than myself that any
statement can be made either in terms
of physical quantities or in terms of
eguivalent rupees. After all all as-
sessments of natmnal mcome from the
dgys of Dadabhau Naoron, have been
made not in physical termg only but
in terms of equivalent rupees.

Shri J. B. Kripalani: If the prices
‘are fluctuatipg, how can you talk in
terms of money?

< Mr, Chairman: Should we hear him
first fully?

x?h# urendranath  Dwivedy
Ne en&rapura) Let us get the cla.rl-
fication. These interruptions some-
. times help.

Shri Asoka Mehfa: It is well known
-—and I -believe the M:.mster of Food
& Agriculture f;ag often pomted Ol
that the- productioi Mils year is likely
to be something like 12.5 million
tonnes less, as far as foodgtams are
concerned, Likewise, in cotton, in
jute and in a number of other com-~
modities except sugarcane, the produt-
tion this year is going to be smaller
than that of last year. As I was
pointing out, it is very difficult to
-give precise figures. That is why I
-have made it very clear that these are
rough figures; we cannot give precise
figures; precise figures emerge only
after the year is over and all data are
available. This is ‘so in any kind of

2511 (Ai) LSD--8,

assessment. In order to have dimen-
sional figures and not precise figures,
in ordef to have a picture of the kind
of probiem that we are facing today,
i attempted a rough guess based upon
theé best calculations that I can make
at this stage.

LfkeW1se, as far as industrial pro--
duction is concerned, there also there
will be specidl difficulties. These
difficuities arise from the fact that the
mamtenance imports in the recent
months have been cons1dera.bly ad~
Versely affectéd by a sudden and
sharp decline ih the foreign exchange
that is avaﬂable with us. You are
aware of the reasons why this sudden
decline has taken pl'ace When the
hostilities broke out Between Pakis-
tan ahd India, certain countries that
had pledged economic assistance to us
froze that assistance. Whilé part of
that assrstance has now been released,
theré is st111 a certain portion which
remims frozen, The release that has
come has cotne rather late. In the
m?eantxme, the suppties m the p1pel1nes
as well as the supply of imported in-
dustrial raw materials with our indus-
frial units have got depleted. Again,
bécause the agmcultural oduction
this yésr is not as good as ngore and
is' such less ﬁlan what we had expec-
-ted in terms of investments made and
the potential created in the country,
those industries which are based upon
agricultural raw materials are also In
difficulty. Those industries which mre
based upon 1mported industrial raw
materials, _particularly, the engmeermg
mdustnes and chemical industries,
are also experiencing serious difficyl-
_fles. They are likely to experience
these difficulties for some time to
come,

An hoen. Member: Is it due to over-
production?

Shri Asoka Mehta: With the result
of all these, the owerall national in-
come this year is going to be affected.
But we have also to realise that



2193 President’s

[Shri Asoka Mehta]

when a situation like this emerges—
this has been gone intp more fully
in the economic survey which has
been circulated this morning—we have
two alternatives: one is that we try
to reduce our programmes of outlays
and investments. We must remember
that, in the last four or five yéars we
have had to face a number of diffi-
culties which we had not anticipated.
The first difficulty which we had not
anticipated earlier was that we would
become a victim of aggression on two
occasions and the consequence of this
has been, on which this august House
has put its seal of approval, (Interrup-
tions) an increased defence expendi-
ture, This increased defence expen-
diture could perhaps have been bal-
anced by reduced expenditure on
developmental plans. Every effort is
being made to contain the non-
developmental expenditure. Year
after year, when the budget is dis-
cussed, the non-developmental expen-
diture is carefully gone into. In the
Planning Commission, it is our en-
deavour to look into the non-develop-
mental expenditure of the States also
and I can say with a certain amount
of knowledge and with a certain
amount of confidence that every at-
tempt is being made by the States
also to see that the non-developmental
expenditure is kept in check. We
must continue to see that non-
developmental expenditure does not
go up and this takes us into a variety
of other problems into which I do not
want to go just now. But between
defence expenditure and develop-
mental expenditure, it was decided
immedintely after the Chinese aggres-
sion that we should try to carry both
the burdens, The reason was that, if
we did not develop our economy, we
would not have the capacity to de-
fend ourselves; secondly, if we did
not develop our economy, we would
never be able ultimately to sort out
our economic problems. To solve our
economic problems over a span of
time, it i obvious that we must conti-
nue to diversify. to deepen, to im-
prove and to enlarge the whole st-
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ructure of our economy. This has
resulted in requiring a considerable
amount of outlays and investment.

Outlays and investments in defence
and outlays and investments in deve-
lopment have got to be balanced by
corresponding savings in the economy,
The Savings in the cconomy have not
always come up, This is the core of
the whole problem that every deve-
loping country has to face—a stagnant
economy, an underdeveloped country,
a poor country, has got into the
poverty trap; its incomes are low;
savings are low; and investments are
low. We have to break out of this
vicious circle. In order to break out
of this vicious circle, it is not possible
to say that incomes should first go up.
Incomes go up as a result of invest-
ments. Investments become possible
only to the extent of savings are
generated. So one has constantly
to make an attempt to see that
where the saving and investment
ratio is pitifully small like 5 per-
cent or 6 percent of the national
income, it is raised to a much
higher figure; while the national in-
come is increasing not only absolutely
but relatively, the investments and
savings in the eonomy have to be
increased. Many friends in the House
and outside talk about the results
achieved in other countries, maybe,
Germany or Japan. But it needs to
be realised what high saving and
investment ratios these countries had
attempted and achieved. We are
moving in that direction and
are trylng to move in that direction.

16 hrs.

Constantly, the question comes up:
Are we matching our investments
with savings? Everyone in the House
and outside is most anxious that we
should spend more and more on de-
velopment. Everybody desires that
there should be more of irrigation pro-
jects, there should be more of facto-
ries, there should be more of roads,
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and there should be more of commun-

cations, and I think that it is but
legitimate that every part of the
country should desire that the

potential for growth that exists every-
where ig fully tapped and quickly
realised. But in order to tap and
realise this, one has to make invest-
ments, And those investments have to
be balanced by savings,

What has been happening is this.
Neither public savings nor private
savings have really come up to the
level of the invesitments and oullays
that we are making, That is the
reason why everybody, whether it is
the industrialist or the agriculturist
or the State Governments or the Cen-
tral Government, constantly finds that
there is a gap between the investments
that they have to make and the sav-
ings that they are able to mobilise.
And this results in constant claims
and constant demands upon the ban-
king system in the country, but the
banking system can provide cresit
only to the extent that credit is again
based upon savings, If it is not
based upon savings then it results
in creation of credit which is un-
linked or unrelated to savings in the
community, The problem is how
precisely and how quickly we raise
our savings and investments. We are
most anxious to raise our investments.
But how do we keep on balancing
them? This is one of the problems,
‘one of the internal problems, that we
are facing.

Mr. Chairman: What has been the
relation between the savings and the
investments in the past?

Shri Asoka Mehta: Savings in the
past? The question that might be
asked is, and what probably you, Sir,
have in mind is this, To what extent
are the investments that we are mak-
in yiclding the results that we want?
For, in the past also, we have been
trying to invest a little more than
what we have been able to secure by
matching it with savings, Therefore,
you are quite right when you say that
we have to be very careful to see to
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what extent our investments are yiel-
ding the results that' we desire. That
is an aspect, a very important one,
which we have to go into.

But I would like very br.efly to
point out two key questions which
are interrelated. One is this internal
problem that arises and the other is
the external problem. Externally,
the problem is that in a developing
country like ours, there is constantly
the need of imports, and, therefore,
the balance of payment difficulties
come up. Why has the country got
the constant need . of imports? It
has got it because a traditional eco-
nomy, a stagnant economy, has not
the resources, the capacity and the
wherewithals to throw up the kind of

juir t that is ded for the pur-
poses of development. For instance,
everyone here desires that there
should be greater and greater provi-
sion of electricity for agriculture, for
industry, for the rural areas and for
the urban areas,

During the last fifteen years, we
have tried to augment the supply of
power from 2} million k.w. to a little
over 10 million k.w. In augmenting
this, tly the questi comes
up: Where do you get the equipment,
and how do you get the equipment?
This equipment has to be imported
because this country did not produce
any equipment When you decide to
import anything, it creates a balance
of payments problem. Now, we are
not satisfied with what we have done
as far as the generation of power is
concedned. Every part of India is ~la-
mouring for more power. I am only
taking it as an illustration. If we
have to increase our power supply in
a meaningful manner in the next
five years, then you can well imagine
the demand for all kinds of equipment.
like generators, turbines and other

things that would be necded. We
have, therefore, got to set
up in the country the capacity to

manufacture these things. If we do
not set up the capacity to manufacture
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these things in the country, we shall
find that at a certain point it is just
impossible for us to carry forward
our eclectrification programme, When
we decide to set up this manufactur-
ing capacity, what is happening is that
on the one side we are investing a lot
on generating power and supplying
power, but on the other side, simul-
taneously we have also to find resour-
ces of invest in developing this clec-
trical industry, It is possible that
some of our industrics may not have
developed fast enough or we may
deliberately not have developed them
fast enough. For instance, look at
some of our consumer goods indus-
tries; look at the food manufacturing

industry or the manufacture of textil- °

es or the manufacture of leather and
fur goods; the increase there is consi-
derably below the average increase
for industries as a whole during the
past few years.. But there are also
other industries where there is incre-

ase; if you look at the industry for
manufacture of machinery, for ins-
tance, the manufacture of electrical

machinery, apparatus, appliances ete.
it we take 1956 as 100, we find that its
production today is almost threefold.
There are many areas where if this is
not done we may not be able to sup-
ply power; for, we are all agreed that
unless power is made available, nei-
ther agriculture nor industries will
be able to move forward. If power
is the one agent of modernigation and
transformation, then it is necessary
that our capacity to provide power has
to be built up in the country. In buil-
ding it up, I can understand your
saying that we have invested so much
in such and such a factory, for inst-
ance, the Heavy Electricals Factory
at a place A or at a place B, but we
have to see how well it is working,
It is the responsibility of the Govern-
ment, and ultimately it is the respon-
snbnlnv of the House to see that if it
18 not working properly. it is made to
work properly, Any amount of criti-
cism on this point is completely mean-
ingful, But if it is said that we can-
not and we should not go in for buil-
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ding up of electrical equipment but
still we should be responsible for
providing more and more power in
the country, and that we should have
no balance of payments problem, then
1 very respectfully submit that that is
a letely i istent attitude. I
am not suggesting that anyone in this
House has taken that attitude. But it
is necessary to understand this inter-
relationship.

Then, again, the difficulty is this.
The structure of Indian economy has
to be altered and has to be changed.
In altering the structure of economy,
we have constantly the need of having
more and more of imports. These
imports either have to be paid for by
experts, or there will be a gap bet-
ween imports and exports which some-
how has to be made up. Here, again,
as far as exports are concerned, while
our record is not completely unsatis-
factory, I do not think we have done
as much or as well as we should have.
Of course, you can blame the Govern-
ment; anybody can blame the Govern-
ment and the Government should be
willing to take the rap at any time.
But I think there is another reason
and it is this, that in our country,
you and I and all of us who hold
positions of responsibility in the Parlia-
ment or outside, have not always re-
cognised the implications and the logic
of giving priority to exports, because
the capacity of a person to buy de-
pends upon the earnings that he has.
The desire of every hon, Member that
the earnings of every person in Indla
should go up to a tremendous amount,
the emphasis that is being placed on
the need to provide employment
opportunities and adequate earnings
to the mass of our people all arise
from the fact that everyone needs the
capacuv and a man's capacity to go
and buy what he wants depends upon
the income that he has. Now. a na-
tion's capacity to go and buy from the
world market, and to do any kind of
shopping in the world, depends upon
the resources that it has. And these
resources come out of the exports.
Therefore, the nation's capacity to buy
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from other countries has to be cons-
tantly increased, whether it is for the
purpose of buying for defence or buy-
ing for development or buying for
maintaining the economy. that we
have built up and getting the maxi-
mum out of the capacities that we
have created. For instance, we need
non-ferrous metals. Everywhere, the
cry is that the small industries are
struggling today because we are unable
to provide the non-ferrous meials that
they need. Or we hear that the chemi-
cal plants are not working properly
or we are not having enough drugs to-
day though we have the capacity, be-
cause the basic drugs are not being
imported. All these import difficul-
ties arise because we are not doing
enough to push up our exports. In
agriculture, partly because of the
failure in agricultural production but
partly also because we are unwilling
to agree ‘o priority of exports over
internal consumption, we have not
been able to step up our exports; as
a matter of fact, in the case of some of
these agricultural exports the volume
has gone down recently.

Likewise, there may be manufactur-
ed goods, When you export something,
the local supply of it available for
Jocal consumption is bound to get re-
duced. You cannot export without
having a reduction in supplies locally.
We are in a position where we are
caught in a vicious circle. We have a
great deal of industrial capacity which
we have built up. If we can fully
utilise that capacity here and now, we
would have a lot more of production
in the country and a lot more of em-
ployment in the country and a great
dea] of budgetary receipts would flow
into the exchequer.

Shri Hart Vishnu Kamath:
don’t you do it?

Shri Asoka Mehta: In order to do
that, one has to see that the necessary
quantum of critical imports are avail-
able; whether it is non-ferrous metals,
whether it is basic chemicals, whether
it is certain key components, whether
it is certain spares, whatever in needed

Why
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has to be imported. To do that, do we
have to give priority to export or not?

I would like this august House cons-
tantly to be the custodian of our ex-
ports, to see, to watch and warn Gov-
ernment and ask why exports are not
picking up. Because this is not some-
thing which is very popular, to give
priority to exports over internal cons-
umption {s going to create a consider-
able amount of difficulty. I am sure
everyone in the House is interested in
seeing that the economy moves for-
ward, that we are able to generate
more and more so0 that this vicious
circle is broken by giving priority to
exports. If that is to be done, while
I fully admit that the primary respon-
sibility resides on the Government,
when an economy has to be set right, 1
am sure no seition of the House
would permit the entire responsibility
to be shouldered by Government alone,
It becomes a natlonal responsibility.

Shri J. B. Kripalani: Naticnal Gov-
ernment. A party Government cannot
be a nationa] Government.

Shri Asoka Mehta: The second im-
portant point to remember is the
greatest need for drawing upon exter-
na] assistance. As an agriculturist has
to go to a bank, as an industrialist has
to go to a bank, when we talk of ex-
terna] assistance, what we are doing is
to ask for loans. We are receiving
loans from foreign countries at gov-
ernmental level, at the International
Bank level or at similar levels. This
is in order to meet our immediate re-
quirements. These loans we shall pay
up later on. Every industrialist,
every agriculturist, every business-
man engaged in productive work
has to depend upon this kind
of credit facilities. Now because
we require international currency—not
just internal currency—from efther in-
tenational  banking houses or from
foreign governments this should not
be considered begging at all. This is
not begging. When an industrialist
goes to a bank and asks for money, he
is not begging; he is seeking accom-
modation; he is seeking loans on the
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basis of which his production is going
Lo increase.

I would like anyone to look careful-
ly and see how we are using the ex-
ternal assistance we are getting. 1
suggest that overwhelmingly the ex-
ternal assistance we are getting we are
using for the purpose of energising our
production.

Shri J. B. Kripalani: Not at all.

Shri Asoka Mehta: This is a matter
of fact. I am always willing to invite
Acharya Kripalani and place al] re-
rords before him, anq if at the end of
that objective study, he comes to the
conclusion that this is not so, I shall
gladly accept his verdict. I believe a
senior and distinguished Member. ...

Shri J, B, Kripalanl: You got those
facts when you went into the Govern-
ment,

Shri Asoka Mehta: Anyor 5 wel-
come to look up my earlier sp:eches
and analyse them. He wil] sce that
1 have not deviated an iota f.om the
basic-analysis 1 have offered. As far
as I am concerned, I have never aban-
doned my objectivity. 1 value my
objectivity. I value my objectivity and
analytical powers as something more
important than partisan politics,

Shri Surendranath Dwivedy: What
relevance has this lecture to the dis-
cussion in the House?

Shri Asoka Mehta: As far as exter-
nal assistance is concerned, we are
most anxious to be self-reliant. The
whole purpose of our economic deve-
lopment and the strategy we follow is
to be self-reliant, That is why we gre
developing in thig country a variety of
industries, we are diversifying the
whole structure of our economy, we
are altering completely the structure
of our economy. But our ability to
achieve seif-reliance over a certain
period depends upon two things. First,
the amount of savings and investment
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the country is willing to make. How
much consumption you are willing to
forgo, consumption not necessarily of
the poor, consumption of any section of
society?  That is the reason why I
have always, not today, but for the
last twenty ycars, consistently talked
about restraining consumption in this
country. If I have been an exponent
of the philosophy of austerity in this
country, it is because of the conviction
that we can never be self-reliant un-
less we give priority to savings and

investment over current consump-
tion
Shri Kishen Pattnayak (Sambal-

pur): Reduce expenditure,

Shri Asoka Mehta: But that is not
enough.  Side by side with savings
and investment, there will always be
this gap of foreign exchange; the more
quickly you fill it up, the lesser i- the
period of your dependence.

Very often it is argued: why should
we be demanding and taking more ex-
ternal assislance? We are becoming
dependant, That is not so. If you take
a span of time, if today we were to say
that we would not take loans or exter-
nal assistance, we shall be dependent
for 20 or 30 years to come.. But if we
say we take the optimum assistance
we need, we can reduce the span of
dependence to 7-8 years. Given the
goodwill and cooperation of every
member of this House, given the
understanding and response of the
people, it woulq be possible for us to
become self-reliant within a period of
8 years or so.

It that is to be done, let us not be
snipping at external assistance. You
cannot develop industry, you cannot
develop the economy fast if you go on
snipping at credit facilities. Every
single loan we are taking we are ser-
vicing and are going to pay back. We
give priority to servicing of loans.
India has never—never—dishonoured
even in thought the obligations she has
incurred. But if those obligations are
to be tulfilled, it is necessary that we
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put ourselves in a position where our
capacity to meet our import require-

ments from internal production is
great, and our ability to export is
great.

Let me move one step further. It 1s
not only enough that we produce more
and more, but we have got to produce
things cheaply. There comes the
necessity for large size economic units,
I am just now not talking of small
scale industries. But there are many
things—it may be aluminium, it may
be steel, there are a number of basic
things entering into production—which
have to be produced in large units
because modern technology is such that
unless you use large units, you will
not be able to have economies of scale.

If we have large units, two conse-
quences follow. First, there hag to be
an effective and expending public sec-
tor. Without that large units wil] in-
evitably be controlled by a limited
number of people, with gonsequences
that follow. The reason why in our
overal] strategy we are constantly
emphasising the public sector and its
expansion in key areas—critical
areas—is that without that it will not
be possible for us to achieve self-reli-
ance wherein ultimately the social
structure is also suitably modified.

It the public sector is to grow, the
second conseque of it is that to that
extent savings have to be mobilised by
the state. The reason why over and
over again Government hag to come
forward and say that we need so much
more money out of the resources gene-
rated in the country is that only by
physically getting hold of those re-
sources can we be sure (a) of invest-
ing them in the right places and (b)
of seeing that that investment remains
under the contro} of Government.

Shri Daji: But you have thrown
open fertiliser and cement to the pri-
vate sector. Is that how you are go-
ing about it?

Shri Asoka Mehta; I hope I shall
be in this House at least for one year.
1 shall always be at your disposal to
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answer any questions raised and shall
place before you the broad framework
within which we hope to secure our
objectives. We can carry on a dia-
Jogue to our mutual satisfaction.

The second point 1 want to point out
is that we have accepted g mixed eco-
nomy. There are various reasons for
it into which I will not go. In a mixed
economy, there will be individual units
which wil] also have to be bigger and
bigger, because it you do not allow
them to become bigger and bigger, you
will not have the economies of scale.
If certain individual units have to be-
come bigger and bigger, there are two
reasons. Firstly a great part of the
resources needed for the development
of industria} private sector comes from
retained profits, they come {rom
ploughed back protfis. The whole
structure has to be so conceived that
from the incomes that are generated
in the organised private sector a
greater part is retained for purposes
ot reinvestment. This itself enlarges
the size of existing industries or exist-
ing establishments. Secondly, it is in
our interest if we are to stop up our
exports, if we are to have the econo-
mies of scale, if we are to move to-
wards selt-reliance, if so are to use
new technology, if we are to use new
skills, that there should be fairly large
units or larger and larger units may
be permitted in selected areas. There-
fore, it becomes necessary to think in
terms of appropriate social controls,
such controls are operated
through the credit gystem, state mar-
keting etc. These are various devices
used for purposes of controlling those
elements in the private sector which
fot ¢+ T 1 e, °r 1
have to become Jarger and larger.

1 have only sketched before you for
your approval the broad framework,
the key strategy which we are trying
to operate. There are a number of
pointson which criticisms can be offer-
ed, there are many points in which
refinements can be made but it would
be of importance to all of us concerned
te get from this august House some
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kind, of guidance on the basic strategy
itself, because if the strategy is not
recognised, is not accepted, then we
would be arguing, as it were, from
two' different universes. I think this
strategy has nothing to do with this
party or that party. The strategy
arises out of the basic objective facts
of the country, and if we recognise the
objective facts and we are all clear
about the goals that we have in mind
and analyse the current situation,
about which there cannot be great dif-
ference, xnd the objectives, about
which there is a great amount of
agreement, I have no doubt that we
shall find a community of outlook and
an identity of views in the broad
strategy that we have adopted.

Shrimati Gayatri Devi (Jaipur):
This motion has been before the House
for the last four or five days and many
speeches have been made from all sec-
tions of the House. Serious criticisms
have been made not only by the Oppo-
sition Members, but by seniof Members
of the Congress Party because of the
continuance of the emergency and the
DIR which, according to Shri A. K.
Sen, who till recently was the defender
of the emergency, amounts to the abro-
gation of the fundamental rights and
the civil liberties of the people. Shri
H. C. Mathur went as far as to say that
it the Home Minister was not in a
position to run the country’s adminis-
tration without the DIR he should quit
office. While we are all concerned
with the security of our country and
its welfare, we should not for-
get that we are a democracy
pledged to individual freedom and
fundamental rights, and any en-
croachment upon these would tant-
amount to constitutional dictatorship.
The only thing which the emergency
has done is to give a second lease of
lite to the ruling clique and so we
should not blame the Government if
they have fallen in love with it.

While we are all concerned about
the grave food situation in the country,
I must say that this is really nothing
new. We have heen facing this crisis
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for some time past, and we had witnes-
sed a tremendous amount of talk as to
how to increase our food production.
Yet there has been no sense of urgency
on the part of the Government. The
Swantantra Party has always that con-
trols and zonal restrictions on the
movement of foodgrains are the root
cause of corruption, artificial shortage
and bad distribution. Many Members
of the Congress Party fee] the same
way as ourselves about the zonal res-
trictions, and some of them expressed
themselves quite vehemently at the
recent Congress session at Jaipur, but
when the quention came to a division,
the Congress High Command did not
have the courage to face it. They
made some excuse and tricked their
own members by announcing that the
zona]l question would be examined
soon. A day or so later in Delhi the
announcement came that the Chief
Ministers were opposed to the removal
of zonal restrictions til] November.
They want the zonal restrictions to re-
main because, as everybody knows,
certain vested interests are making a
huge amount of money at the cost of
producerg and consumers through
licences for sale and distribution of
foodgrains. An hon, Member speaking
in the House quite rightly said in his
speech a few minutes ago that the big-
gest profiteer in all this was the Gov-
ernment itself.

Recently I got a telegram from the
President of the Rajasthan Foodgrains
Dealers Federation, Kota, in which the
harms of zonal restrictions have been
clearly enunciated. He says that culti-
vators and merchants suffer heavily as
a result of zona] restrictions, and adds:

“36,000 bags of old foodgrains
lying with merchants only in Kota
district deteriorating as no de-
mand. Same position in the other
restricted districts. On the other
hand foodgrains required badly in
deficit and famine-hit districts of
Rajasthan. As variation in prices
in deficit and surplus areas food-
grains arrival in Mandis affecting
and cultivaters losing.”
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In conclusion, he has d ded remo-
val of all inter-district restrictions to
save foodgrains from deteriorating and
allowing the same to be used by peo-
ple in deficit areas.

This is the way we are behaving in
our own country in a crisis, and the
picture we have presented of ourselveg
abroad is really too shocking for
words. Here is a cutting from the
Statesman of 20th February which
says that USA, Argentina, Austria,
Canada, Denmark, France, Greece,
Iran, Italy, the Netherlands, Norway,
New Zealand, Sweden, Britain, West
Germany and Yougoslavia are all col-
lecting money and foodgrains for us.
1 know the story of some school child-
ren in Scotlanq who asked their tea-
chers for permission to come late to
school half an hour or so so that they
could grow food for the starving child-
ren of India. The churches in Holland
of all denominations have been opened
for three hours a day so that people
could give money for the starving
population of India. In the same way
in Italy, in a few days, over Rs. 4}
crores have been collected for the star-
ving population of India.

‘What is happening in our own coun-
try? I think it is absolutely shame-
ful to think of what is happening in
our own country. People are profite-
ering, blackmarketing is going on, and
nobody is taking this crisis very serio-
usly. I think it is a terrible reflection
on our character, and the blame for
this can only be laid at the doors of
those who are in charge of our Gov-
ernment, because it is they who are
the biggest profiteers.

While it is true that we have had
an unprecedented drought this year,
it is also true that in 19 years of our
country’s independence this Govern-
ment has been in power, and in three
successive Five Year Plans they had
ample time to provide for such natural
calamities. Silos could have been built
at rall heads, irrigation projects could
have been speeded up, tractors and
other machinery that have been im-
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ported and are now lying useless could
have been put to proper use.

There is no point in criticising what
has happeneq in the past but we must
think of the future. In this I would
urge the Government to try and make
India self-dependent as far as agricul-
ture ig concerned. Mere slogans of
“miss a mea] a week” will not solve
the problem. We have to be realist
and not fadist. It needs immediate
attention and reorientation of our poli-
cies. We can increase our production
if the irrigation projects are speeded
up ,improved quality of seeds is pro-
vided to the farmers and enough quan-
tity of fertilisers is made available to
the cultivators and al] sorts of restric-
tions are lifted. Farmers have to be
given incentive in the form of credit,
marketing facilities, assurance about
the remunerative prices for their pro-
duce. Land levy ghould immediately
be done away with. The President in
his Address has said that increased
irrigation facilities wil] be provided
during the current year. But how can
one possibly believe it as we sce the
same paragraph in the President's
Address for several years past, but
nothing is moving in this direction.
The wholetime, we continue to face
power shortage. Is it possible to be-
lieve that considerable emphasis will
be laid on rural electrification. Most
of the big cities, in fact the capital of
India itself has to go for several hours
a day without any power. Recently I
had to go to the hospitaj in Jalpur for
an x-ray and the doctor there was
wondering whether there was a power
failure. T asked whether this was a
common thing; he said, yes, it happen-
ed very often. T asked; what about the
operating theatre and he replied: we
have to just cross our fingers and pray
for the patient while we wait for the
power to come on again. This is really
shocking and government should look
into this.

We see that nothing happens in our
country. There seems to be such a lot
of inefficiency. Things are promised
us; they never come off. For instance,
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we see in the papers about the direct
dialling system betwen Delhi and Jai-
pur; there is going to be a new dialling
“system. T can tell you it is absolutely
frustrating. The automatic dialling
system never functions; while you try
to operate it it will not work. It
. shows the inefficiency in our country
.and how we are not concerned about
things; we do not even seem to be
ashamed of it.

But on the other hang one can see
that when the ruling party wants
" something to be done, it can produce
things and it can get things done. For
instance, recently in Jaipur within a
few days the whole of Nehru Nagar
was constructed by the PWD. Roads
were widened; gardens came up in
empty space and all that sort of thing.
When the party in power wants some-
thing, it can always be done. If it has
only useq its energy for the country,
instead of for themselves, I fee] sure
that they can make a tremendous
amount of progress in the productlvity
of the country

16.32 hrs,

[MRg. SPEAKER in the Chair]

Sh:i Asoka Mehta just now spoke
about reducing expenditure on non-
productive matters. Everybody knows
how top heavy this administration is.
If only some of the officials and some
of the other people could be removed
from office, they can reduce expendi-
ture in that way; it would mean a tre-
mendous amount of national savings.
At the same time there is another
thing that is holding back progress in
our country and that is corruption.
Everybody realises that corruption is
the biggest impediment in our coun-
try’s progress. Yet we do nothing to
eradicate it. There are those who
openly indulge in looting the people
and the public exchequer. Al of
them happen to be influential mem-
bers of the ruling party. We have
heard chargeg of corruption against
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several Chief Ministers anq cabinet
Ministers but except in the case of
one all of them had been allowed to
go without investigation. Memoranda
containing charges of corruption were
submitted to the President of the
Union  against the former Chief
Ministers of Orissa, Bihar Mysore
and the former Finance Minister
and to the late Prime Minister
against the Rajasthan Chief Minister.
Some of them had been allowed to
resign after accumulating huge wealth
and that is all.

Recent!ly we had a memorandum
against the Chief Minister of Rajas-
than. It was put up to the present
Prime Minister, if I am allowed to
read it, T shall do so. Would you
allow me 1o place it on the Table of
the House.

Mr. Speaker: How can it be done?

Shrimati Gayatri Devi: Recently
we have witnessed a sort of jugglary
in the case of Shri Mohanlal Sukha-
dia. A memorandum is pending with
the government against Mr. Sukhadia.
When some Opposition M.Ps. and
M.L.As. met the Home Minister, he
assured them that the investigation
was progressing.

-

Then, when he went to Jaipur,
somehow or other, the climate
changes, and the Home Minister said
that all the allegations were baseless.
We wonder how Shri Nanda could
arrived at that conclusion overnight.
And to do proper justice to this coun-
try, we feel that a proper investiga-
tion should be made against not only
Shri Sukhadia but all the other
Chief Ministers and Ministers.

An hon. Member: Bihar.

Shrimati Gayatri Devi: Then, they
should also be given the right of vin-
dicating themselves; if the allegations
are found to be baseless we ehall
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accept that, but they should be given
the chance of proving themselves in-
nocent too. (Interruption).

An hon, Member:

Mr. Speaker: If women came into
power all the men would be tried!

Shrimati Gayatri Devi: Anyhow,
the Government should necessarily
try to end this corruption which is
really eating into the vitals of the
economy of our country. I feel that
until such time as corruption is era-
dicated from this country, talking
about socialism is a luxury which
we can ill afford. because, if the pub-
lic sector is going to handle every-
thing in the corrupt manner in which
it is doing it now, there will be no
penny left in the country, and we
shall not be able to get any business
done.

Uttar Pradesh.

With these words, I thank you.

Shri J. B. Kripalani: Mr. Speaker,
Sir, .1 cannot emulate the eloquence
of the two last Congress's speakers,
but it is a fact that the country is
unhappy; it is depressed; it sees no
hope for the future.

An hon. Member: Why?

Shri J. B. Kripalani: Under these
circumstances, we thought that the
President’s Address would bring some
ray of hope. But we find that the
Address is as drab and dry as ever.
The people of India are not concern-
ed with how many V.IPs. came here
and how many were the banquets
given and how many V.IPs. went
out from here to distant countries
and got a warm weloome. The coun-
¢ry is oppressed by the economic
situation and that after 18 years of
planning.

Take, for instance, food. We are
told, wh it is i ient to
the Food Minister that the statistics
are not perfect, but, when he himself
gives the statistics he says that they
are reasonsble ang are to be relied
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upon and he proceeds on those statis-

tics. We have become the greatest
beggars in the world. Why? There
is pothing unusual about it, If one

knows one’s country, begging is not
considered derogatory.

An hon, Member: By the Gov-
ernment.
Shri J. B. Kripalani: Our Rishis

and Munis never spun or wove,; they
never sowed or reaped, but everyone
of them was more glorious than any
emperor on the throne. So this beg-
ging is in our blood; we should not be
surprised at it. In India nobody is
ashamed of begging. (Interruption).
This food policy of ours has divided
the country into sections. The Con-
gress people are never tired ol re-
minding us of the unity of the coun-
try and its integration, in spite of the
disintegration that exists in the Con-
gress itself and in its Cabinets. Yet,
they are never tired of reminding us
that the country needs integration.
Food is one thing in which the great-
est disintegration has been brought
about. Not only the zones are there,
but also States in the zones. Not only
the States, but the districts are sepa-
rated from each other, The recent
riots in Calcutta were due to the fact
that people said, “we are not allowed
to purchase our food even from adja-
cent districts”. If this is the way we
divide the country, it does not lie in
our mouth to talk of the integration
of the country. In other countries, in
sovereign States, they try to have
economic union. We are saying that
Pakistan and India can profitably unite
into an economic unit. But where
there was an economic unit, we have
divided the country and created zones
and districts. 1 think nothing can be
more absurd than this division of
our country into zones, States, and
districts.

We have been carrying on plan-
ning for 18 years and we are hearing
the very same thing that our coun-
try is undeveloped and that some
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take-off stage will come. When wiit
it come? It has not come in 18 years.
We thought we had somebody in the
Planning Commission, a very great
expert from the PSP, an economic
wizard. He became the Deputly
Chairman of the Planning Commis-
sion. He began his career very well
by denouncing his predecessors. Up
to that time he was saying, when he
was in the PSP, that the execution
of the plans was defective. But
when he became the Deputy Chair-
man, he discovered that the very
conception of planning was defec-
tive. The plans were defectively
executed, but much more harmful,
they were badly framed. Now he
stands up and says, we must be more
economical and we must consume
less. To whom is he talking? Is he
talking to the people of India who
do not get sufficient food to eat about
austerity? Gandhiji preached aus-
terity, but he was himself austere in
his life.  Here, though the British
Government disappeared, al] the old
paraphernalia remain—the Viceregal
Lodge became the Rashtrapati Bha-
van. The name was changed, but
everything else remained the same.
Expenditure is incurred on it as if
it is a city apart. It has an executive
engineer, an electric engineer and
all sorts of paraphernalia that exist-
ed in the old time, though a few
rooms might have been given to some
offices. The Governors remain. What
earthly use are they? They are only
useful in opening ci h
sweetmeat shops and girls schools.
They perform no useful purpose, but
some of them perform useless func-
tions, as the Governor of Kerala—
whatever his name be—did. He left
the State and came here. Whether
he did canvass for the P. M. or not,
he proclaimed he did; only nobody
knows what he did; after the election
was over, he suddenly said he had
resigned.

As if he had any influence upon
the Congress people

An hon. Member: That he hus
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Shri J. B. Kripalani: Not even in
his own constituency.

Then, there are useless second
chanbers. They serve no purpose in
the States. For a Federal Govern-
ment we can have a second chamber
at the Centre but where is the place
for a second chamber in the States?
They eat into our very vitals...

Shri Surendranath Dwivedy: They
are going to have one in Madhya
Pradesh,

Shri J, B. Kripalani; Then, there
is proliferation of administrative
jobs and ministerial jobs. My hon.
friend here, sitting to my right, Shri
Kamath, said yesterday that there
are 53 ministers of all varieties in
the Government of India, and he
said that there are 52 cards in a pack
of cards and one joker. He does
not know that nowadays there are
two jokers in every pack of cards.

. So there is ore vacancy yet.

Then, there is bribery and corrup-
tion. Our saintly Home Minister had
said that in two years’ time he will
have » home cleaning. Two years, I
do not know whether that has pass-
ed or not. ..

Shri Surendranath Dwivedy: It
has passed on 30th November, 1865.

Shri J. B. Kripalani: He says it
has passed, but I do not keep these
calculations. The Home Minister
said that he would do house clean-
ing in two years. After those two
years have passed, recently there was
a reshuffling in the Cabinet and he
insisted upon being in the very same
position as No. 2 as he was before,
instead of resigning because corrup-
tion and bribery are there as much
as ever. . .

Shrl Ranga (Chittoor): And more.

Shri J, B. Kripalani: More, if you
say, 1 have no objection.
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Then, in the economic field one
always gives the argument that my
hon. friend, Shri Asoka Mehta gave
today.

In the political fleld, after so many
years, after the Second World War,
we have this D.LR. In what coun~
try? We have this D.LR. in a coun-
try in which there was already a
Preventive Detention Act which was
as bad as any Act passed in any
democracy during the war. Then we
have a Pena] Code which was made
in the 19th Century. It is very com-
prehensive. It gives very harsh pun-
ishments. It is an uncivilised penal
Code. Even this Penal Code is not
sufficient for our Government, Even
the Preventive Detention Act is not
sufficient for this Government. They
must have the D.IL.R. where no court,
even the highest court cannot inter-
fere with the filat of the executive.
The tive is the judiciary, the
executive is the police, the executive
is everything here.

Sir, there was a friend of mine who
was arrested in Bombay. Even
though he was a Musalman, Mr.
Noorani—] thought he was a Sindhi
Hindu . . .

Shri Hari Vishnu Kamath: Just

like Kripalani.

Shri J. B. Kripalani: He had long
ago written a pamphlet about Kash-
mir in which he has said that the
Government will do well to listen to
Shri Jaiprakash and people like him.
He was arrested. I wrote to the
Home Minister of ours. I told him
that this man is certified to be an
honourable man, a patriotic man by
no less a person than Shri G. L.
Mehta, who was in the Planning Com-
mittee and, if he wanted more evi-
dence, he can refer the matter to
Shri Jaya Prakash Narayan, because
so far as I new, this man could not
be unpartriotic. Do you know what
reply I got from the Chief Minister?
Here is the post-card which says:
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“I am directed to acknowledge
your letter dated . .

There is no mention as to what is
done about it. Thu' is a post-card
a printed post-card . . .

Shri Sinhasan Singh (Gorakhpur):
Economy measure.

Shri J .B, Kripalanl: . . sent to a
Member of Parliament and to an old
Congressman. This is the Home Min-
ister’s reply and after that one month
has passed, perhaps more than a
month.

Shri Bishwanath Roy (Deoria):
He may be a new Congressman.

Shri J. B. Kripalani:

information.

I have no

After dealing with the home poncy,
let us look at the forelgn policy.
The foreign pohcy of Indh has al-
ways isted of lign
ment, universal peu:e. co—cx:monce,
Panch Sheel and now, on the top of
it, there is the Tashkent spirit. The
whole country has been intoxicated
with the Tashkent spirit. Fortunate-
ly, in the President’s Address it is
said that it is not so much the letter
of the document but the spirit of the
document that counts which means
the letter of the document is defec-
tive. Sir, as a great Judge you know
that in political and legal documents
it is not the spirit, it is not the ir-
tention of the parties that sign tl.
document, but it is the words tha
are used in the document that mat-
ter because those who have signed
the document may be dead but their
document regulates affairs for future
generations. It is the lawyers and
the politicians of the future genera-
tions that will interpret the docu-
ment and they will not know what
the. intentions of the three great dig-

nitaries who were responsible for
this document were.
Today we are told by the brave

Defence Minister. Shri Chavan, that
this variety of people, Mujahids and
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Razakars will be in Kashmir in as
great numbers as before. Perhaps he
did not know the meaning of Muja-
hids, nor did he know the meaning
of Razakars. My hon. friend, Dr.
Lohia, explained to him what these
people meant. They are there. Even
the Chief Minister of Kashmir ad-
mitted that there are 5,000 infiltra-
* tors. What has the Government
done about these inflltrators?

Shri Hanumanthaiya
City):

(Bangalore
We shall deal with them.

Shri J. B. Kripalani: Have they
been driven out? Has even one been
driven out? You dare not touch a
Muslim in Kashmir. He may be
somebody’s cousin, sala or brother in
law. So, you dare not drive him out.
You will not do it. If you do it
there will be another revolt in Kash-
mit and you may not to able with
the army that you have consented
to diminish to meet the situation. It
will be impossible for you to deal
with the situation. Please do not
regulate your foreign policy, I tell
the Government, merely by slogans.
Slogans help nobody. Be realistic.
See how the world is moving.

And you believe that foreign policy
can be unilateral. No foreign policy
is unilateral; foreign policy is bilate~
ral. Now, about the Tashkent spirit
you see that it does pervade among us;
but does it pervade among the Pakis-
tanis? They have times out of
number repudiated not only the spirit
but even the letter of this document.
You say, we will go it alone. There
was a time when our late lamented
Prime Minister, Jawaharlal Nehru,
swore by Panch Sheel, and when we
pointed cut to him that Panch Sheel
had been violated by China, he siad,
“Let China do anything she likes, we
stand here like the boy on the burning
deck; whatever happens we stand by
Panch Sheel”. We know now where
Panch Sheel lies. In a few month's
time you will know where the spirit
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of Tashkent lies. It will soon eva-
porate and we will be where we were;
there will be no change.

So whether in home policy or in
foreign policy our country is going
down and down. Shri Asoka Mehta
talked of power. We have no power
but he has got power now. Why does
he not increase power? Why does he
say that the take-off stage has not
come yet? He tells us that we are a
backward country, that our country is
stagnant, that we must export more
and more. We have been exporting
sugar at one-fifth the price that we
pay here. There have been licences
given for exports, I believe, of Rs. 6
crores. Those who got the licence
were to import goods worth Rs. 12
crores otherwise there was to be a fine.
They have not exported even Rs. §
crores worth of commodities and the
penalty clause is not being enforced
at all.

And what do they import? 1 have
heard and I stand to correction that
what they import is artificial fibre for
making cloth. These are fhe tmports
we are getting.

So far as the State Trading Corpo-
ration is concerned, I say, it is the
greatest  blackmarketeer in India.
This Government is the greatest black-
marketeer and profiteer in India.
Sometime 300 per cent profit has been
kept upon things. My hon. {friend
here said that on a quintal of wheat
or rice the profit that they make is
Rs. 28. This is how our economy 1s
being run. Is it any wonder that the
economy is stagnant after 15 years of
planning? Is it any wonder that the
take-off stage does not come? Is it
any wonder that we arc suffering from
want of power? There is Japan and
Germany. In Japan they have no oil.
no steel, no coal and yet its economy
is prospering. Why? It is not pro-
spering because there are big facto-
ries; it is prospering because every
home is a factory. This is what
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Gandhiji wanted, namely, that every
home should be a factory. Today
every big machine has standardised
parts, These purts can be made by
people at home if they are supplied
with power, not the power that they
get in Government but power that is
generated from coal and from water.
' Shei Jashvant Mehta (Bhavnagar):
Mr. Speaker, Sir, during the last four
days, on both sides of the House, many
‘Members have spoken on the impor-
tant issuwes, on economic situatjon, on
Emergency and on food situation, be-
fore the country. Threre are the three
important problems on which various
Members have spoken and have ex-
pressed their views.
Mr. Speaker: He may continue his
speech tomorrow.

17 hrs.

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC
IMPORTANCE-——contd,

(ii) Lock-our 1N Driar Crots Mmis

AND LATHI-CHARGE ON WORKERs BY
POLICE

ot g wx wgEw : (3AE)
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a1

o 4 a W Wy AT
qr-aTs &1 Ieanr fear w3

The Minister of Labour, Employ-
ment and Rehabilitation (8hri Jagjivan
Ram): Sir, in accordance with an
agreement dated 13-12-1965 betwcen
the management of Delhi Cloth Mills
and the Kapra Mill Mazdoor Ekta
Union and Textile Mazdoor Sangh, the
calculation of the rate of bonus pay-
able for the year 1964-65 was to be
made on the basis of the formula laid
down in the Payment of Bonus Act.
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It was further agrced that the actual
disbursement of bonus will commence
15 days after the Annual General
Meeting of the Company. Negotiations
were carried on between the parties
but differences arose over the alloca-
tion of share capita] and rescrves in
calculating the available surplus. These
differences could not be resolved and
in the meantime the management had
to declare a bonus before the 28th
February, 1966, that is, within eight
months of the closing of the account-
ing year. The management, therefore,
put up a notice announcing a bonus of
6 per cent of the wages. Distribution
of the bonus accordingly commenced
on the 23rd February.

The unions protested against this
rate as inadequate and the Works
Committee was convened at 2-30 p.m.
on the 23rd to discuss the question.,
The Works C fttee 1 ded
that the payment of bonus be sus-
pended. It is reported that the man-
agement agreed to this but there was
some delay in making the announce-
ment. Meanwhile, workers gathered
in front of the General Manager's
office and outside the workers’ gate.

The workers inside the factory
premises became restive and broke
open the iron gate of the mills which
is always kept closed, Workers who
were demonstrating outside the mill
premises thereupcn entered the mill
and are said to have become violent.

dwtomft  (fgm7) o

Shri Jagjivan Ram: They are also
said to have manhandled the police-
men on duty and some damage to mill
property is also reported to have been
caused. Police enforcements = were
rushed to the scene and there was @
cane-charge. ... ..
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